
ORISSA HIGH COURT

FILING REPORT AS ON :11/12/2019

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 BLAPL/0010678/2019 SUDARSANA@GANDUA LAYA ASIT KU.JENA TALASARI MARINE /51 /2019

VS VS ()

STATE OF ODISHA //

2 BLAPL/0010679/2019 KAMESH SAHA SUSANTA KUMAR SAHU SAMBALPUR TOWN /341 /2019

VS VS ()

STATE OF ODISHA //

3 BLAPL/0010680/2019 AMULYA BISWAL MOHENDRA KUMAR MOHAPATRO JUNAGARH /268 /2019

VS VS ()

STATE OF ODISHA //

4 BLAPL/0010681/2019 SUBRAT KATAR SURESH KUMAR JENA ANGUL TOWN /756 /2019

VS VS ()

STATE OF ODISHA //

5 BLAPL/0010682/2019 PAPU @ PRASANTA PRADHAN SOURA CHANDRA MOHAPATRA NEMALO /89 /2017

VS VS ()

STATE OF ODISHA //

6 BLAPL/0010683/2019 GHANASHYAM DEO PUSPAMITRA MOHAPATRA KALIMELA /84 /2019

VS VS ()

STATE OF ODISHA //

7 BLAPL/0010684/2019 ANANDA KUMAR SAHU ANTARYAMI SWAIN MARKAT NAGAR /7 /2015

VS VS ()

STATE OF ODISHA //

8 BLAPL/0010685/2019 BALIA @ BALARAM SETHI PRASANTA KUMAR BARIK DHUSURI /164 /2019

VS VS ()

STATE OF ODISHA //

9 BLAPL/0010686/2019 DOLAMANI BAGARTI BIBHUTI RANJAN MOHANTY KANTAMAL /108 /2017

VS VS ()

STATE OF ODISHA //

10 BLAPL/0010687/2019 MINAKETAN KHETI BIBHUTI RANJAN MOHANTY MANAMUNDA /116 /2015

VS VS ()

STATE OF ODISHA //

11 BLAPL/0010688/2019 SUDARSAN NAYAK@KHANDI DEBI PRASAD PATTNAIK DEOGARH /186 /2019

VS VS ()

STATE OF ODISHA //

Page 1/44



ORISSA HIGH COURT

FILING REPORT AS ON :11/12/2019

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

12 BLAPL/0010689/2019 SARAN JENA ARUN KUMAR BUDHIA PANIKOILI /229 /2019

VS VS ()

STATE OF ODISHA //

13 BLAPL/0010690/2019 MANOJ KUMAR MOHARANA@GHURURU M/S.UNMESH CHANDRA JENA BHADRAK RURAL /514 /2019

VS VS ()

STATE OF ODISHA //

14 BLAPL/0010691/2019 RAKESH KUMAR BARMAN BASUDEV MISHRA JEYPORE SADAR /58 /2019

VS VS ()

STATE OF ODISHA //

15 BLAPL/0010692/2019 TAPAN NAYAK SAMARENDRA MOHANTY NIHALPRASAD /4 /2018

VS VS ()

STATE OF ODISHA //

16 BLAPL/0010693/2019 DINABANDHU MOHARANA @ DANDU SRINIVAS MOHANTY CHANDAPUR /52 /2019

VS VS ()

STATE OF ODISHA //

17 BLAPL/0010694/2019 SIMA DAS SATYA RANJAN MULIA CHOUDWAR /411 /2017

VS VS ()

STATE OF ODISHA //

18 BLAPL/0010695/2019 BENU SINGH ASHOK KU.SAHOO RAJNAGAR /217 /2019

VS VS ()

STATE OF ODISHA //

19 BLAPL/0010696/2019 KHOKAN BHANDARI SAPAN KUMAR LENKA  / /0

VS VS ()

STATE OF ODISHA //

20 BLAPL/0010697/2019 NILAKANTHA@KANTHIA SABAR JYOTIRMAYA SAHOO KHALLIKOTE /224 /2019

VS VS ()

STATE OF ODISHA //

21 BLAPL/0010698/2019 NILAMBARA GHIBALA SWAYAMPRAVA DASH SONEPUR /79 /2018

VS VS ()

STATE OF ODISHA //

22 BLAPL/0010699/2019 DEBABRATA KHILAR PRASANTA KUMAR SAHOO KAMAKHYANAGAR /79 /2010

VS VS ()

STATE OF ODISHA //

23 BLAPL/0010700/2019 TUTU@RAJESH KUMAR SAHOO G.C.PANDA CUTTACK SADAR /382 /2019
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VS VS ()

STATE OF ODISHA //

24 BLAPL/0010701/2019 KHIROD JENA @ KHIROD KUMAR JENA DEEPAK KU. SAHOO RAJNAGAR /164 /2019

VS VS ()

STATE OF ODISHA //

25 BLAPL/0010702/2019 RABINDRA PANIGRAHI SANTOSH KUMAR DASH PADMAPUR /47 /2019

VS VS ()

STATE OF ODISHA //

26 BLAPL/0010703/2019 PAPU CHAUDHURY M/S.D.P.JENA BARAMBA /97 /2019

VS VS ()

STATE OF ODISHA //

27 BLAPL/0010704/2019 PRAMOD KUMAR BASANTARA V.NARASINGH CUTTACK VIGILANCE /44 /2019

VS VS ()

STATE OF ODISHA(VIG.) //

28 BLAPL/0010705/2019 PAPU CHAUDHURY D.P.JENA BARAMBA /167 /2019

VS VS ()

STATE OF ODISHA //

29 BLAPL/0010706/2019 AMAR KUMAR NAYAK SURYAKANTA DWIBEDI  / /0

VS VS ()

STATE OF ODISHA //

30 BLAPL/0010707/2019 GANAPATI PATIKA SUCHIT KUMAR NAYAK GUDARI /78 /2019

VS VS ()

STATE OF ODISHA //

31 BLAPL/0010708/2019 MANOJ KUMAR DIGAL@MANOJ DIGAL SURYAKANTA DWIBEDI GOCHHAPADA /68 /2018

VS VS ()

STATE OF ODISHA //

32 BLAPL/0010709/2019 JHANTULAL@JHANTU MANDAL ASIT KU.JENA MALKANGIRI /74 /2019

VS VS ()

STATE OF ODISHA //

33 BLAPL/0010710/2019 RAJU GAIN ASIT KU. JENA MALKANGIRI /218 /2019

VS VS ()

STATE OF ODISHA //

34 BLAPL/0010711/2019 CHANDRASEKHAR NAYAK DEEPAK PANDA SECTOR-7 /139 /2019

VS VS ()
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STATE OF ODISHA //

35 BLAPL/0010712/2019 RAJU GAIN ASIT KU JENA MALKANGIRI /183 /2019

VS VS ()

STATE OF ODISHA //

36 BLAPL/0010713/2019 BIKRAM SINGH ASIT KU.JENA BADACHANA /245 /2019

VS VS ()

STATE OF ODISHA //

37 BLAPL/0010714/2019 JITU @ SUBODHA NAYAK ASIT KU JENA BADACHANA /245 /2019

VS VS ()

STATE OF ODISHA //

38 BLAPL/0010715/2019 AJIT DAKUA RAJIB LOCHAN PATTNAIK ORKEL /14 /2019

VS VS ()

STATE OF ODISHA //

39 BLAPL/0010716/2019 LOKANATHA SAGARIA A.K.SAHOO KHARIAR /254 /2019

VS VS ()

STATE OF ODISHA //

40 BLAPL/0010717/2019 DINAMANI MAJHI AKSHAYA KR.SAHOO LAKHANA /99 /2018

VS VS ()

STATE OF ODISHA //

41 BLAPL/0010718/2019 SARAT CHANDRA SAHOO NARESH CHANDRA SAHOO JEYPORE VIGILANCE /30 /2019

VS VS ()

STATE OF ODISHA(VIG.) //

42 BLAPL/0010719/2019 LITU @ PURNA CHANDRA SAHOO ASHOK KU SAHOO MARSHAGHAI /229 /2019

VS VS ()

STATE OF ODISHA //

43 BLAPL/0010720/2019 ANIL SHARMA RAJIB LOCHAN PATTNAIK ORKEL /202 /2019

VS VS ()

STATE OF ODISHA //

44 BLAPL/0010721/2019 AJIT MAHANTY JUGAL KISHORE PANDA PATTAPUR (ASKA) /195 /2015

VS VS ()

STATE OF ODISHA //

45 BLAPL/0010722/2019 SAROJ KUMAR PATRA SANJAYA NARAYAN SAHOO BHANDARIPOKHARI /115 /2013

VS VS ()

STATE OF ODISHA //
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46 BLAPL/0010723/2019 RAMAKANTA BEURA JUGALA KISHORE PANDA  / /0

VS VS ()

STATE OF ODISHA //

47 BLAPL/0010724/2019 LIKUA@RASMI RANJAN MAHAL ASIT KU.JENA BADACHANA /245 /2019

VS VS ()

STATE OF ODISHA //

48 BLAPL/0010725/2019 RAJKISHORE@SUSANTA NAYAK SURYA NARAYAN MISHRA NIALI /208 /2019

VS VS ()

STATE OF ODISHA //

49 BLAPL/0010726/2019 DEEPAK KUMAR SAHA@DIPU BIBUDHENDRA DASH BADAGODA P.S. /236 /2019

VS VS ()

STATE OF ODISHA //

50 BLAPL/0010727/2019 PRAVAS CH.DAS DEBASNAN DAS  / /0

VS VS ()

STATE OF ODISHA //

51 BLAPL/0010728/2019 SARATHI PATEL PRASANTA KUMAR ROUTRAY barpalli /91 /2019

VS VS ()

STATE OF ODISHA //

52 BLAPL/0010729/2019 PRADEEP MEHER PRASANTA KUMAR ROUTRAY BHEDEN /54 /2017

VS VS ()

STATE OF ODISHA //

53 BLAPL/0010730/2019 DALLI NARAYAN REDDY CHANDANN SAMANTARAY JARADA /172 /2019

VS VS ()

STATE OF ODISHA //

54 CMAPL/0000840/2019 SUBRAT KUMAR SAMAL ADV.  / /

VS VS ()

PAYAL PANDA //

55 CMP/0001395/2019 SUKANTI GAHAN AYODHYANATH LENKA  / /

VS VS ()

STATE OF ODISHA //

56 CMP/0001396/2019 HRUSIKESH NANDA MANOJ KUMAR PANDA  / /

VS VS ()

JANARDAN DEV BIJE NIJGAON //

57 CMP/0001397/2019 BIRABARA KUANARA DEBARAJ MOHANTY  / /
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VS VS ()

NHAI //

58 CMP/0001398/2019 SUKANTA KUMAR MOHANTY BRAHMANANDA TRIPATHY  / /

VS VS ()

PRASANT KUMAR MOHANTY //

59 CONTAC/0000009/2019 JULI PRADHAN ADV  / /

VS VS ()

MANOJ KUMAR MOHANTY //

60 CONTC/0002452/2019 RATIKANTA SAHOO ADV  / /

VS VS ()

DR.SANJIV KUMAR PATI //

61 CONTC/0002453/2019 BIRANCHI PRASAD MISHRA ADV  / /

VS VS ()

SAMEER KUMAR SATPATHY //

62 CONTC/0002454/2019 PRAHALLAD SWAIN ADV  / /

VS VS ()

NISHIT KUMAR PRADHAN //

63 CONTC/0002455/2019 JAYANARAYAN GIRI ADV  / /

VS VS ()

H.K.PADHY //

64 CONTC/0002456/2019 NARAYAN BEHERA ADV  / /

VS VS ()

H.K.PADHY //

65 CONTC/0002457/2019 MANOJ KUMAR BISWAL ADV  / /

VS VS ()

H.K.PADHY //

66 CONTC/0002458/2019 PABITRA MOHANTY ADV  / /

VS VS ()

H.K.PADHY //

67 CONTC/0002459/2019 HIMANSHU SEKHAR MISHRA M/S.G.N.MISHRA  / /

VS VS ()

ORISSA BRIDGE CONSTRUCTION CORPORATION LTD. //

68 CONTC/0002460/2019 MURARI CHARAN SAHU ADV.  / /

VS VS ()
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CHITHRA ARUMAGAM //

69 CONTC/0002461/2019 BALABHADRA BRAHMA JITENDRA KUMAR DIGAL  / /

VS VS ()

ABHAYA //

70 CONTC/0002462/2019 SANTOSH KUMAR MAJHI ADV.  / /

VS VS ()

CHITHRA ARUMAGAM //

71 CONTC/0002463/2019 PADMA LOCHAN SAHOO ADV  / /

VS VS ()

ARCHANA PATTANAIK //

72 CONTC/0002464/2019 SADHABANI PRADHAN BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

BICHITRANANDA NAYAK //

73 CONTC/0002465/2019 NIRANJAN KAR NIRANJAN LENKA  / /

VS VS ()

SASWAT MISHRA //

74 CONTC/0002466/2019 BHIKARI MALLIK ADV  / /

VS VS ()

DR.POMA TUDU //

75 CONTC/0002467/2019 RABINDRANATH MOHANTY ADV.  / /

VS VS ()

COOPERATIVE SOCIETIES, ODISHA, BHUBANESWAR //

76 CONTC/0002468/2019 SURYA DEHURY adv  / /

VS VS ()

MANOJ KUMAR MOHANTY //

77 CONTC/0002469/2019 JULI PRADHAN ADV  / /

VS VS ()

MANOJ KUMAR MOHANTY //

78 CONTC/0002470/2019 JHATAK DEHURY ADV  / /

VS VS ()

MANOJ KUMAR MOHANTY //

79 CONTC/0002471/2019 NARENDRA DEHURY ADV  / /

VS VS ()

MANOJ KUMAR MOHANTY //
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80 CONTC/0002472/2019 SUPRABHA MOHANTY ADV  / /

VS VS ()

SASWAT MISHRA //

81 CONTC/0002473/2019 SANGRAM JENA AMIT PRASAD BOSE  / /

VS VS ()

STATE OF ODISHA //

82 CONTC/0002474/2019 SUPRAVA MOHANTY ADV  / /

VS VS ()

BIBHU PRASAD SARANGHI //

83 CRLA/0000919/2019 SIVA SHANKAR DASH@PINTU DASH RAJENDRA N.ROUT GOLANTHARA (BERHAMPUR) /182 /2017

VS VS ()

STATE OF ODISHA //

84 CRLA/0000920/2019 BIRABARA DAS SOURA CHANDRA MOHAPATRA ATHGARH /51 /2017

VS VS ()

SANJAYA BEHERA @ KANGALI @ KANGA //

85 CRLA/0000921/2019 AMULYA PANIGRAHI SURYAKANTA DWIBEDI DARINGBADI /105 /2019

VS VS ()

STATE OF ODISHA //

86 CRLMC/0003395/2019 RAJENDRA JAISWAL M/S.S.P.DASH CDA-II /13 /2019

VS VS ()

STATE OF ODISHA //

87 CRLMC/0003396/2019 DURGESH KACHURU KURNIL ASIT KUMAR JENA  / /0

VS VS ()

STATE OF ODISHA //

88 CRLMC/0003397/2019 KAMALAKANTA OJHA JAYANTA KUMAR MAJHI SORO /272 /2012

VS VS ()

STATE OF ODISHA //

89 CRLMC/0003398/2019 SURYANARAYANA PATTNAIK@KAKA GOPAL KRISHNA NAYAK  / /0

VS VS ()

STATE OF ODISHA //

90 CRLMC/0003399/2019 PABITRA BHORA SAGAR S.L.MEKAP ATTABIRA /173 /2007

VS VS ()

STATE OF ODISHA //

91 CRLMC/0003400/2019 GHANKALIA@DHARMINDRA BAG SIDDHARTH PRASAD MISHRA TITILAGARH /50 /2000
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VS VS ()

STATE OF ODISHA //

92 CRLMC/0003401/2019 KHITI SUNA SIDDHARTH PRASAD MISHRA  / /0

VS VS ()

STATE OF ODISHA //

93 CRLMC/0003402/2019 KRUPASINDHU RATH AMITAV TRIPATHY NAYAGARH /133 /2009

VS VS ()

STATE OF ODISHA //

94 CRLMC/0003403/2019 RATNAKAR PANIGRAHI SATYABRATA PRADHAN  / /0

VS VS ()

MANAS RANJAN PANDA //

95 CRLMC/0003404/2019 GANESWAR PRUSTY L.BHUYAN RAMACHANDAPUR /117 /2018

VS VS ()

STATE OF ODISHA //

96 CRLMC/0003405/2019 JAGYNADHAR PATRA S.P.BARK MALGODOWN /51 /2016

VS VS ()

STATE OF ODISHA //

97 CRLMC/0003406/2019 MD.ELLIYAS@YELLO DALI RANI BEHURAY DHARMASALA /310 /2014

VS VS ()

STATE OF ODISHA //

98 CRLMC/0003407/2019 SHRIKANT MOHTA SURESH TRIPATHY  / /0

VS VS ()

REPUBLIC OF INDIA(CBI) //

99 CRLMC/0003408/2019 HULLASH SUBUDHI M/S.B.B.ROUTRAY BANAPUR P.S. /155 /2015

VS VS ()

STATE OF ORISSA //

100 CRLMC/0003409/2019 SAMIR KUMAR NAYAK PRAVASH CH JENA MARINE PENTHAKATA /52 /2017

VS VS ()

STATE OF ODISHA //

101 CRLMC/0003410/2019 AMAR PARIDA@AMAR KUAMR PARIDA S.K.MOHANTY KODALA /205 /2019

VS VS ()

STATE OF ODISHA //

102 CRLMP/0001732/2019 SANTOSHINI SANKHUA L.BHUYAN  / /0

VS VS ()
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THE S.P, BHADRAK //

103 CRLMP/0001733/2019 RUKSANA BIBI BISWARANJAN DALAI  / /0

VS VS ()

STATE OF ODISHA //

104 CRLMP/0001734/2019 HRUSHIKESH BEHERA JAYADEBA BEHERA  / /0

VS VS ()

STATE OF ORISSA //

105 CRLMP/0001735/2019 RAMBHA BEWA KAILASH CHANDRA SAHOO  / /0

VS VS ()

GOVT OF ODISHA //

106 CRLMP/0001736/2019 SAROJINI NAYAK B.K.NAYAK 3  / /0

VS VS ()

THE S.P, NAYAGARH //

107 CRLMP/0001737/2019 HEM KUMAR MAJHI SHUBHENDU KUMAR PARIDA  / /0

VS VS ()

THE S.P, NUAPADA //

108 CRLREV/0000830/2019 RAHIM UDDIN KHAN MANASH RANJAN NAYAK GOP /76 /2019

VS VS ()

STATE OF ODISHA //

109 CRLREV/0000831/2019 RAMA CH.SAHOO M/S.P.C.MISHRA  / /0

VS VS ()

EXECUTIVE MAGISTRATE, KANTAPADA //

110 CRLREV/0000832/2019 CH @ SIMANCHAL PATRA SANJIB MOHANTY BAIDYANATHPUR /314 /2001

VS VS ()

STATE OF ODISHA //

111 CRLREV/0000833/2019 SUKUTU BEHERA L.BHUYAN HARICHANDANPUR /11 /2019

VS VS ()

STATE OF ODISHA //

112 CRLREV/0000834/2019 PRASANT PATRA BINI MISHRA  / /0

VS VS ()

HAREKRUSHNA SATPATHY //

113 FAO/0000971/2019 RAMA CH.SETHI SUBHRANSU BHUSAN MOHANTY  / /

VS VS ()

SECY.,DEPT. OF HIGHER EDUCATION,ODISHA //
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114 MACA/0000917/2019 BIBHUTI BHUSAN NANDA PRADEEP KUMAR MISHRA  / /

VS VS ()

M/S. METALLOY AND CHEMICALS, PARADEEP //

115 MACA/0000918/2019 THE ORIENTAL INSURANCE CO. LTD. M/S.G.P.DUTTA  / /

VS VS ()

KIRAN PUTHAL //

116 MACA/0000919/2019 SR.DIVISIONAL MANAGER, M/S.ORIENTAL INSURANCE CO. LTD.G.P.DUTTA  / /

VS VS ()

PRAMILA NAYAK //

117 MACA/0000920/2019 DIVISIONAL MANAGER, THE ORIENTAL INSURANCE CO. LTD.G.P.DUTTA  / /

VS VS ()

CHANDRABANU PARIDA //

118 MACA/0000921/2019 M/S.ORIENTAL INSURANCE CO. LTD. G.P.DUTTA  / /

VS VS ()

BISWANATH JENA //

119 MACA/0000922/2019 PRASANTA KU.DASH KAPILA CHARAN NAYAK  / /

VS VS ()

BICHHULATA ROUTRAY //

120 MACA/0000923/2019 SANDHYARANI SINGH M/S.K.C.NAYAK  / /

VS VS ()

DALIJEET KAUR, GHOTRA //

121 MACA/0000924/2019 DIVISIONAL MANAGER, ORIENTAL INSURANCE CO. LTD.G.P.DUTTA  / /

VS VS ()

KAUSALYA PRADHAN //

122 MACA/0000925/2019 DIVISIONAL MANAGER, ORIENTAL INSURANCE CO. LTD.AL MANAZGER, ORIENG.P.DUTTA  / /

VS VS ()

KAUSALYA PRADHAN //

123 MACA/0000926/2019 DIVISIONAL MANAGER, ORIENTAL INSURANCE CO. LTD.G.P.DUTTA  / /

VS VS ()

KAUSALYA PRADHAN //

124 MACA/0000927/2019 DIVISIONAL MANAGER, ORIENTAL INSURANCE CO. LTD.G.P.DUTTA  / /

VS VS ()

KAUSALYA PRADHAN //

125 MACA/0000928/2019 PITAMBAR SAHU ANANGA KUMAR OTTA  / /
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VS VS ()

DULABH SAHU //

126 MACA/0000929/2019 SARASWATI SAHOO M/S.K.C.NAYAK  / /

VS VS ()

AKSHAYA KU.SAMAL //

127 MACA/0000930/2019 M/S. IFFCO TOKIO G.I.CO.LTD. ANUPAM DASH  / /

VS VS ()

LIPI SAHU //

128 MATA/0000168/2019 MONALISHA SAHU M/S.N.C.PATI  / /

VS VS ()

BASUDEV SAHU //

129 RSA/0000362/2019 AJAYA KU.PANDA MAHESWAR MOHANTY  / /

VS VS ()

BHARATI LENKA //

130 RSA/0000363/2019 PRASANNA KU.ACHARYA MALAYA KUMAR MISHRA  / /

VS VS ()

AMULYA KU.ACHARYA //

131 RVWPET/0000420/2019 URMILA BHUYAN GOKULANANDA PADHI  / /

VS VS ()

STATE OF ODISHA //

132 RVWPET/0000421/2019 STATE OF ORISSA SR.S.C.(S AND ME)  / /

VS VS ()

M.C.,BASULI U.P.M.E. SCHOOL //

133 RVWPET/0000422/2019 STATE OF ODISHA A.G.A.  / /

VS VS ()

RAMESH CH.SWAIN //

134 TRP(C)/0000420/2019 DEEPANJALI MOHANTA M/S.S.K.DASH  / /

VS VS ()

GUNANIDHI MOHANTA //

135 TRP(C)/0000421/2019 ABHISHEK AGRAWAL SUSHANTA KU.PRADHAN  / /

VS VS ()

SALAKHA@AARCHI AGRAWAL //

136 TRP(C)/0000422/2019 AMITAV OJHA BYOMAKESH TRIPATHY  / /

VS VS ()
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ARNAPURNA OJHA //

137 TRP(C)/0000423/2019 INDIRA NAIK KSHIROD KU.ROUT  / /

VS VS ()

KUMAR CH.NAIK //

138 TRPCRL/0000120/2019 PRASANNA KUMAR KHUNTIA KASHINATH PATTNAIK  / /0

VS VS ()

SANTOSH KUMAR SWAIN //

139 WA/0000637/2019 KHAGESWAR MAJHI AMIYA KU.CHHATOI  / /

VS VS ()

STATE OF ODISHA //

140 WA/0000638/2019 PRADEEPTA KU.DASH AMIYA KU.CHHATOI  / /

VS VS ()

STATE OF ODISHA //

141 WA/0000639/2019 SARATA CHANDRA PARADHAN PRAKASH KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

142 WA/0000640/2019 SARADA PRASAD TARAI AMIT PRASAD BOSE  / /

VS VS ()

CHANDRAKANTA NAYAK //

143 WA/0000641/2019 ARABINDA BOSE SASWAT DAS  / /

VS VS ()

STATE OF ODISHA //

144 WA/0000642/2019 SRINIBASH MOHANTY SASWAT DAS  / /

VS VS ()

STATE OF ODISHA //

145 WA/0000643/2019 RAJATA KANTA DASH SASWAT DAS  / /

VS VS ()

STATE OF ODISHA //

146 WA/0000644/2019 HARI HAR KHILARI BUDHADEV ROUTRAY  / /

VS VS ()

STATE OF ODISHA //

147 WP(C)/0025367/2019 JALADHAR MOHANTY M/S.SUBASH CH. RATH  / /

VS VS ()

THE SECRETARY, COOPERATION DEPT //
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148 WP(C)/0025368/2019 SAROJ KUMAR TUNG M/S.SUDEEPTA KUMAR SINGH  / /

VS VS ()

REGISTRAR, ODISHA ADMINISTRATIVE TRIBUNAL, CTC //

149 WP(C)/0025369/2019 DHANANJAY SINGH M/S.SUDEEPTA KUMAR SINGH  / /

VS VS ()

REGISTRAR, ODISHA ADMINISTRATIVE TRIBUNAL, CTC //

150 WP(C)/0025370/2019 SAKTIPADA SAHU M/S.SUDEEPTA KUMAR SINGH  / /

VS VS ()

REGISTRAR, ODISHA ADMINISTRATIVE TRIBUNAL, CUTTACK //

151 WP(C)/0025371/2019 NIHAR RANJAN DAS SHIB SHANKAR MOHANTY  / /

VS VS ()

MADHUSMITA DAS@ TRIPATHY //

152 WP(C)/0025372/2019 PRAVAT KUMAR DASH M/S.PATITAPABAN PANDA  / /

VS VS ()

UNION OF INDIA //

153 WP(C)/0025373/2019 RUTUPARNA PRADHAN M/S.SIDHARTHA MISHRA  / /

VS VS ()

STATE OF ORISSA //

154 WP(C)/0025374/2019 ARUNIMA  MOHAPATRA PRAVAT RANJAN SUTAR  / /

VS VS ()

STATE OF ODISHA //

155 WP(C)/0025375/2019 PRAFULLA KUMAR PANDA M/S.RAJEET ROY  / /

VS VS ()

STATE OF ODISHA //

156 WP(C)/0025376/2019 LALITA KUMAR ROUT M/S.RAJJEET ROY  / /

VS VS ()

STATE OF ODISHA //

157 WP(C)/0025377/2019 NARASINGHA NAYAK M/S.RAJJEET ROY  / /

VS VS ()

ODISHA ADMINISTRATIVE TRIBUNAL, CTC //

158 WP(C)/0025378/2019 RAJADHANI DAINIKA HAT BYABASYEE  SANGHAANUPAM DASH  / /

VS VS ()

STATE OF ODISHA //

159 WP(C)/0025379/2019 GOBARDHAN BASTIA M/S.SUMANTA KU.NAYAK  / /
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VS VS ()

SECRETARY ORISSA STAFF SELECTION COMMISSION //

160 WP(C)/0025380/2019 BIRABAR SAHOO M/S.SIDHARTHA MISHRA  / /

VS VS ()

STATE OF ORISSA //

161 WP(C)/0025381/2019 BIBHAKAR DALAI M/S.PRAFULLA KU.MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //

162 WP(C)/0025382/2019 CHITTARANJAN HOTA M/S.KEDARA CH. SARANGI  / /

VS VS ()

STATE OF ODISHA //

163 WP(C)/0025383/2019 SUNIL KUMAR MOHANTY M/S.PRAFULLA KU.MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //

164 WP(C)/0025384/2019 AKHAY KUMAR DAS ALOK KUMAR PANDA  / /

VS VS ()

STATE OF ODISHA //

165 WP(C)/0025385/2019 GOBARDHAN BHUYAN SATYAJIT BEHERA  / /

VS VS ()

STATE OF ODISHA //

166 WP(C)/0025386/2019 RAMA CHANDRA DAS NARENDRA KUMAR SAHOO  / /

VS VS ()

STATE OF ODISHA //

167 WP(C)/0025387/2019 RUKMANI DASH M/S.PRAFULLA KU.MOHAPATRA  / /

VS VS ()

UTKAL GRAMEEN BANK //

168 WP(C)/0025388/2019 PRADEEP KUMAR SAHOO M/S.ASIT KUMAR CHAUDHURY  / /

VS VS ()

STATE OF ODISHA //

169 WP(C)/0025389/2019 AJAYA KUMAR SAHOO SATYAJIT BEHERA  / /

VS VS ()

STATE OF ODISHA //

170 WP(C)/0025390/2019 RAJEEV SHUKLA M/S.PRATYUSHA NAIDU  / /

VS VS ()
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STATE OF ORISSA //

171 WP(C)/0025391/2019 AMRUTA KHUNTIA M/S.L.K.MOHANTY  / /

VS VS ()

STATE OF ORISSA //

172 WP(C)/0025392/2019 CHINMAY PATRA M/S.KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ORISSA //

173 WP(C)/0025393/2019 PITAMBAR BEHERA M/S.KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

174 WP(C)/0025394/2019 MAGUNI CHARAN MOHANTY N.P.PATRA  / /

VS VS ()

STATE OF ODISHA //

175 WP(C)/0025395/2019 BALARAM BHUYAN M/S.KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

176 WP(C)/0025396/2019 KISHORE CHANDRA MOHANTY M/S.SIDHESWAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

177 WP(C)/0025397/2019 NABAKRUSHNA MEHER M/S.KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

178 WP(C)/0025398/2019 PRAVAS KUMAR BEHURA M/S.KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

179 WP(C)/0025399/2019 PATITA PABAN BEHERA M/S.MANORANJAN ACHARYA  / /

VS VS ()

STATE BANK OF INDIA //

180 WP(C)/0025400/2019 D.ANANDA M/S.KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

181 WP(C)/0025401/2019 DILLIP KUMAR  NAIK SARAT KUMAR BEHERA  / /

VS VS ()

STATE OF ODISHA //
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182 WP(C)/0025402/2019 CHINMAY PATRA M/S.KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ORISSA //

183 WP(C)/0025403/2019 SATYABADI SAMAL RANJIT MOHANTY  / /

VS VS ()

STATE OF ODISHA //

184 WP(C)/0025404/2019 SARITA NANDA M/S.KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

185 WP(C)/0025405/2019 BANAMALI BEHERA M/S.SUBRAT SATPATHY  / /

VS VS ()

STATE OF ORISSA //

186 WP(C)/0025406/2019 UJWAL KUMAR SWAIN PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

187 WP(C)/0025407/2019 CHAKRADHAR MISHRA M/S.SUBRAT SATPATHY  / /

VS VS ()

STATE OF ORISSA //

188 WP(C)/0025408/2019 LAXMIDHAR KOPE RANJIT MOHANTY  / /

VS VS ()

COLLECTOR, MALKANGIRI //

189 WP(C)/0025409/2019 SANTANU KUMAR RAUL RANJIT MOHANTY  / /

VS VS ()

STATE OF ODISHA //

190 WP(C)/0025410/2019 RANJAN KUMAR TRIPATHY M/S.KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

191 WP(C)/0025411/2019 M/S.JIT MULTILAYERS PVT LTD DEVI PRASAD DASH  / /

VS VS ()

CESU, ODISHA //

192 WP(C)/0025412/2019 BISWARANJAN ROUTRAY M/S.R.P.DALAI  / /

VS VS ()

STATE OF ORISSA //

193 WP(C)/0025413/2019 ASWINI KUMAR SAHU M/S.KRISHNA CHANDRA SAHU  / /
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VS VS ()

STATE OF ODISHA //

194 WP(C)/0025414/2019 ASHOK KUMAR MAHARANA M/S.KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

195 WP(C)/0025415/2019 M/S. KOHLI BUILDERS AND DEVELOPERS PVT. LTD.SUVASHISH PATTANAIK  / /

VS VS ()

M/S. VISA  STEEL LTD. //

196 WP(C)/0025416/2019 PARAMESWAR PATRA M/S.KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

197 WP(C)/0025417/2019 JAGANNATH SAHOO SIDHARTHA SANKAR RAY 1  / /

VS VS ()

COMMISSIONER, LAND RECORDS AND S AND C, ODISHA //

198 WP(C)/0025418/2019 NARAYAN SENAPATI M/S.RANJAN KU.ROUT  / /

VS VS ()

STATE OF ODISHA //

199 WP(C)/0025419/2019 SANTOSH KUMAR PATTANIK M/S.KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

200 WP(C)/0025420/2019 JAGANNATH SAHOO SIDHARTHA SANKAR RAY 1  / /

VS VS ()

COMMISSIONER , LAND RECORDS AND S AND C, ODISHA //

201 WP(C)/0025421/2019 BISHNU BISOYI M/S.AMIYA KUMAR CHHATOI  / /

VS VS ()

STATE OF ODISHA //

202 WP(C)/0025422/2019 GHANASHYAM PANDA NIRANJAN MAHARANA  / /

VS VS ()

TAHASILDAR //

203 WP(C)/0025423/2019 JAGANNATH SAHOO SIDHARTHA SANKAR RAY 1  / /

VS VS ()

COMMISSIONER, LAND RECORDS AND SETTLEMENT, ODISHA //

204 WP(C)/0025424/2019 RANJAN KUMAR BEURA PRAVASH CH. JENA  / /

VS VS ()
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LAND ACQUISITION OFFICER-CUM-AUTHORIZED OFFICER //

205 WP(C)/0025425/2019 AMITAV THAKUR GOPAL SINHA  / /

VS VS ()

STATE OF ODISHA //

206 WP(C)/0025426/2019 BINODA BIHARI MARTHA DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

207 WP(C)/0025427/2019 BHOJARAJ MEHER GOPAL SINHA  / /

VS VS ()

STATE OF ODISHA //

208 WP(C)/0025428/2019 SAUBHAGYA NAYAK DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

209 WP(C)/0025429/2019 TAPAS RANJAN MOHAPATRA NIRANJAN LENKA  / /

VS VS ()

STATE OF ODISHA //

210 WP(C)/0025430/2019 DILLIP SINGH ROUT GOPAL SINHA  / /

VS VS ()

STATE OF ODISHA //

211 WP(C)/0025431/2019 SANGHMITRA JOSHI GOPAL SINHA  / /

VS VS ()

STATE OF OFIDHA //

212 WP(C)/0025432/2019 RASHMITA PRADHAN GOPAL SINHA  / /

VS VS ()

STATE OF ODISHA //

213 WP(C)/0025433/2019 PRADIP KUMAR MOHANTY KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

214 WP(C)/0025434/2019 SRIDHARA NAG GOPAL SINHA  / /

VS VS ()

STATE OF ODISHA //

215 WP(C)/0025435/2019 NIRANJAN PADHY A.PATTNAIK  / /

VS VS ()

STATE OF ORISSA //
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216 WP(C)/0025436/2019 DHIRENDRA KU.BISWAL GOPAL SINHA  / /

VS VS ()

STATE OF ODISHA //

217 WP(C)/0025437/2019 NIRANJAN PADHY A.PATTNAIK  / /

VS VS ()

STATE OF ORISSA //

218 WP(C)/0025438/2019 MAKARADHWAJ MEHER GOPAL SINHA  / /

VS VS ()

STATE OF ODISHA //

219 WP(C)/0025439/2019 NIRANJAN PADHY A.PATTNAIK  / /

VS VS ()

STATE OF ORISSA //

220 WP(C)/0025440/2019 SUNIL KU.MEHER GOPAL SINHA  / /

VS VS ()

STATE OF ODISHA //

221 WP(C)/0025441/2019 PARESH KUMAR MOHAPATRA SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

222 WP(C)/0025442/2019 BALARAM PRADHAN SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

223 WP(C)/0025443/2019 TAPAS KUMAR BEHERA GOPAL SINHA  / /

VS VS ()

STATE OF ODISHA //

224 WP(C)/0025444/2019 CHAKRADHAR SETH GOPAL SINHA  / /

VS VS ()

STATE OF ODISHA //

225 WP(C)/0025445/2019 SANJAYA KUMAR MISHRA A.PATTNAIK  / /

VS VS ()

STATE OF ORISSA //

226 WP(C)/0025446/2019 NIRANJAN PADHY A.PATTNAIK  / /

VS VS ()

STATE OF ORISSA //

227 WP(C)/0025447/2019 ADITYA MOHAN SINGH DEO GOPAL SINHA  / /
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VS VS ()

STATE OF ODISHA //

228 WP(C)/0025448/2019 SOUMYA RANJAN BARIK SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

229 WP(C)/0025449/2019 CHHAYA KANTA NANDA M/S.P.R.MISHRA  / /

VS VS ()

STATE OF ORISSA //

230 WP(C)/0025450/2019 SUMANTA KU.PUNJI GOPAL SINHA  / /

VS VS ()

STATE OF ODISHA //

231 WP(C)/0025451/2019 DURYADHAN BEHERA M/S.L.N.RAYATSINGH  / /

VS VS ()

STATE OF ORISSA //

232 WP(C)/0025452/2019 KSHETRAMANI MALLICK M/S.SATYA NARAYAN MISHRA (4)  / /

VS VS ()

STATE OF ODISHA //

233 WP(C)/0025453/2019 KSHITIPATI SAHU GOPAL SINHA  / /

VS VS ()

STATE OF ODISHA //

234 WP(C)/0025454/2019 MAHAMAD HAFISH M/S.BIBHUTI BHUSAN MISHRA  / /

VS VS ()

STATE OF ODISHA //

235 WP(C)/0025455/2019 ANUSAYA PATTANAIK BISWABIHARI MOHANTY  / /

VS VS ()

STATE OF ODISHA //

236 WP(C)/0025456/2019 URMILA  DHALL KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

237 WP(C)/0025457/2019 SANDEEP BASANT TIWARI M/S.AGASTI KANUNGO  / /

VS VS ()

UNION OF INDIA //

238 WP(C)/0025458/2019 SUDARSAN SETHI M/S.SATYAJIT BEHERA  / /

VS VS ()
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STATE OF ODISHA //

239 WP(C)/0025459/2019 RAGHU PRASAD JENA PRATAP @ PRATAP KUMAR MOHAPATRA  / /

VS VS ()

BHUBANESWAR  MUNICIPAL  CORPORATAION //

240 WP(C)/0025460/2019 PURASTAMA BEHERA (B) M/S.NIRANJAN PANDA  / /

VS VS ()

STATE OF ODISHA //

241 WP(C)/0025461/2019 M/S.SHANTI ENTERPRISES PVT LTD DEBENDRA KUMAR SAHOO 1  / /

VS VS ()

ODISHA GRAMYA BANK //

242 WP(C)/0025462/2019 KIRTAN SETHY M/S.S.K.MANDAL  / /

VS VS ()

COLLECTOR, DHENKANAL //

243 WP(C)/0025463/2019 LADI SOMESWAR RAO PRONOY MOHANTY  / /

VS VS ()

ELECTION OFFICER -CUM- SUPERINTENDING ENGINEER //

244 WP(C)/0025464/2019 PATHANI SAMANTA JUNIOR COLLEGE B.M.SARANGI  / /

VS VS ()

R.T.O.NAYAGARH //

245 WP(C)/0025465/2019 SMRUTI SAGARIKA DASH B.M.SARANGI  / /

VS VS ()

R.T.O.,BBSR //

246 WP(C)/0025466/2019 HIMANSU SEKHAR GIRI B.M.SARANGI  / /

VS VS ()

R.T.O.,BARIPADA //

247 WP(C)/0025467/2019 SUSMITA MOHANTY B.M.SARANGI  / /

VS VS ()

STATE OF ODISHA //

248 WP(C)/0025468/2019 LILI JENA B.M.SARANGI  / /

VS VS ()

STATE OF ODISHA //

249 WP(C)/0025469/2019 KISHORE KUMAR MAHANTA B.M.SARANGI  / /

VS VS ()

REGIONAL MANAGER, RBI //
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250 WP(C)/0025470/2019 HARIHAR PRADHAN B.M.SARANGI  / /

VS VS ()

REGIONAL MANAGER, RBI, BBSR //

251 WP(C)/0025471/2019 DEBASIS SARANGI B.M.SARANGI  / /

VS VS ()

REGIONAL MANAGER, RBI, BBSR //

252 WP(C)/0025472/2019 ABHISEK PANDA B.M.SARANGI  / /

VS VS ()

REGIONAL MANAGER, RBI, BBSR //

253 WP(C)/0025473/2019 RADHESHYAM  PADHAN P.K.PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

254 WP(C)/0025474/2019 SK.ANSAR B.M.SARANGI  / /

VS VS ()

REGIONAL MANAGER, RBI, BBSR //

255 WP(C)/0025475/2019 PRADEEP KUMAR DAS RAJJEET ROY  / /

VS VS ()

STATE OF ODISHA //

256 WP(C)/0025476/2019 LAMBODARA KARA M/S.P.K.PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

257 WP(C)/0025477/2019 POOJA PADHI AMAR KUMAR MOHANTY  / /

VS VS ()

CENTRAL BOARD OF SECONDARY EDUCATION //

258 WP(C)/0025478/2019 SATYANANDA PADHAN M/S.P.K.PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

259 WP(C)/0025479/2019 CHUNGILAL BISWAL M/S.P.K.PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

260 WP(C)/0025480/2019 BRAJA SWAIN ANTARYAMI SWAIN  / /

VS VS ()

COLLECTOR,KHURDA //

261 WP(C)/0025481/2019 PRADEEP KUMAR PALAI@ PALLAYIE PRAVASH CH. JENA  / /
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VS VS ()

STATE OF ODISHA //

262 WP(C)/0025482/2019 PRAHALLAD CHANDRA BISWAL M/S.MANMAY KUMR DASH  / /

VS VS ()

STATE OF ODISHA //

263 WP(C)/0025483/2019 GUNANIDHI NAYAK RAJENDRA KUMAR PRADHAN  / /

VS VS ()

STATE OF ODISHA //

264 WP(C)/0025484/2019 BIDULATA SAHOO M/S.ASHOK KU.SAHOO  / /

VS VS ()

STATE OF ODISHA //

265 WP(C)/0025485/2019 BAIJAYATIMALA BEHERA MANAS PATI  / /

VS VS ()

PRINCIPAL SECRETARY TO GOVT.HIGHER EDUCATION //

266 WP(C)/0025486/2019 SUMATI TRIPATHY SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //

267 WP(C)/0025487/2019 NILIMA NAYAK BASUDEV BARIK  / /

VS VS ()

STATE OF ODISHA //

268 WP(C)/0025488/2019 GANGADHAR NAYAK ARIJEET MISHRA  / /

VS VS ()

STATE OF ORISSA //

269 WP(C)/0025489/2019 DHIREN KUMAR POTHAL ARIJEET MISHRA  / /

VS VS ()

STATE OF ORISSA //

270 WP(C)/0025490/2019 REKHAMANI BISOI M.PRATAP @ PRATAP MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

271 WP(C)/0025491/2019 SASHIKANTA SATAPATHY SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //

272 WP(C)/0025492/2019 PURNA CH.BIRUA SRIKANTA KUMAR NATH  / /

VS VS ()
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STATE OF ODISHA //

273 WP(C)/0025493/2019 KABITA MAHALI ARIJEET MISHRA  / /

VS VS ()

STATE OF ORISSA //

274 WP(C)/0025494/2019 BIJAY KUMAR PANDA SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //

275 WP(C)/0025495/2019 PRASANTA KUMAR CHOUDHARY ARIJEET MISHRA  / /

VS VS ()

STATE OF ORISSA //

276 WP(C)/0025496/2019 BRUNDABAN MUDULI SANGRAM JENA  / /

VS VS ()

STATE OF ODISHA //

277 WP(C)/0025497/2019 PRAFULLA SWAIN @ PRAFULLA KUMAR SWAINARIJEET MISHRA  / /

VS VS ()

STATE OF ORISSA //

278 WP(C)/0025498/2019 SAKTI PRASAD DEHURY SRIKANTA KUMAR NATH  / /

VS VS ()

STATE OF ODISHA //

279 WP(C)/0025499/2019 SABITA SETHY ARIJEET MISHRA  / /

VS VS ()

STATE OF ORISSA //

280 WP(C)/0025500/2019 JHULANI BEHERA M/S.AMIYA KUMAR CHHATOI  / /

VS VS ()

STATE OF ODISHA //

281 WP(C)/0025501/2019 USHA MANJARI BEHERA MR.AMIYA KUMAR CHHATOI  / /

VS VS ()

STATE OF ODISHA //

282 WP(C)/0025502/2019 JAGAMOHAN PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

283 WP(C)/0025503/2019 TRINATHA BEHERA SANGRAM JENA  / /

VS VS ()

STATE OF ODISHA //
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284 WP(C)/0025504/2019 MADHAB CHANDRA MOHAPATRA M/S.AMIYA KUMAR CHHATOI  / /

VS VS ()

STATE OF ODISHA //

285 WP(C)/0025505/2019 DR.SAROJ KUMAR SAHOO M/S.K.N.DAS  / /

VS VS ()

STATE OF ORISSA //

286 WP(C)/0025506/2019 KARTIK CHANDRA MUDULI M/S.K.N.DAS  / /

VS VS ()

STATE OF ODISHA //

287 WP(C)/0025507/2019 MUKUNDA DEHURY SRIKANTA KUMAR NATH  / /

VS VS ()

STATE OF ODISHA //

288 WP(C)/0025508/2019 HARIPADA DAS BHASKAR CHANDRA PANDA  / /

VS VS ()

ODISHA GRAMYA BANK //

289 WP(C)/0025509/2019 KANDHA MALLIK M/S.G.N.MISHRA  / /

VS VS ()

REGIONAL DIRECTOR, S.B.I.INSURANCE CO.LTD. //

290 WP(C)/0025510/2019 JYOTI RANJAN PARHI K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

291 WP(C)/0025511/2019 BIJAY RAM DASH AMIYA KUMAR MOHANTY (A)  / /

VS VS ()

STATE OF ODISHA //

292 WP(C)/0025512/2019 BAIDHAR BEHERA BIGYAN KUMAR SHARMA  / /

VS VS ()

STATE OF ODISHA //

293 WP(C)/0025513/2019 BISHNU CHARAN NAYAK BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

294 WP(C)/0025514/2019 OSCARD BANK EMPLOYEES UNION M/S.BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

295 WP(C)/0025515/2019 NIBANTI DIGAL M/S.G.N.MISHRA  / /
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VS VS ()

BRANCH MANAGER, BAJAJ ALLIANZ LIFE INSURANCE CO.LTD. //

296 WP(C)/0025516/2019 SANKAR BEHERA M/S.G.N.MISHRA  / /

VS VS ()

BRANCH MANAGER, SHRIRAM LIFE INSURANCE CO.LTD. //

297 WP(C)/0025517/2019 SURENDRA MUNDA M/S.PRAFULLA KUMAR KAR  / /

VS VS ()

STATE OF ODISHA //

298 WP(C)/0025518/2019 GADADHAR SAHOO SUBHRANSU BHUSAN MOHANTY  / /

VS VS ()

UNION OF INDIA //

299 WP(C)/0025519/2019 BIJAY KUMAR BEHERA SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //

300 WP(C)/0025520/2019 BISHNU MOHAN PARIDA M/S.BIJAY KUMAR PARIDA  / /

VS VS ()

ASST.ADDT.COMMISSIONER, ENDOWMENT, CUTTACK //

301 WP(C)/0025521/2019 CHITTA RANJAN BISWAL M/S.KEDARNATH PARIDA  / /

VS VS ()

STATE OF ODISHA //

302 WP(C)/0025522/2019 SUKANTA KUMAR BHANJA SUBHRANSU BHUSAN MOHANTY  / /

VS VS ()

UNION OF INDIA //

303 WP(C)/0025523/2019 MANOJ SAHOO@MANOJ KUMAR SAHOO BHAWANI PRASAD TRIPATHY  / /

VS VS ()

STATE OF ODISHA //

304 WP(C)/0025524/2019 SADABHUJA GOURANGA SANSKRIT HIGHER SECONDARY SCHOOL, JAGULAIPADAM/S.BIJAY KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

305 WP(C)/0025525/2019 RAJ KISHORE NAYAK SUBHRANSU BHUSAN MOHANTY  / /

VS VS ()

UNION OF INDIA //

306 WP(C)/0025526/2019 NIRMAL KUMAR JENA K.K.SWAIN  / /

VS VS ()
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STATE OF ODISHA //

307 WP(C)/0025527/2019 DIBYALOCHAN MOHAPATRA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

308 WP(C)/0025528/2019 BASANTA KUMAR BARIK BHAWANI PRASAD TRIPATHY  / /

VS VS ()

STATE OF ODISHA //

309 WP(C)/0025529/2019 BIMAL MOHAN DAS K.K.SWAIN  / /

VS VS ()

STTAE OF ODISHA //

310 WP(C)/0025530/2019 PHULA NAYAK SUBHRANSU BHUSAN MOHANTY  / /

VS VS ()

UNION OF INDIA //

311 WP(C)/0025531/2019 BRAJA KISHORE BISWAL K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

312 WP(C)/0025532/2019 ANAMA CHARAN NAYAK BHAWANI PRASAD TRIPATHY  / /

VS VS ()

STATE OF ODISHA //

313 WP(C)/0025533/2019 BIRANCHI NARAYAN BEHERA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

314 WP(C)/0025534/2019 CHARAN NAYAK SUBHRANSU BHUSAN MOHANTY  / /

VS VS ()

UNION OF INDIA //

315 WP(C)/0025535/2019 MAHESH PRASAD HENTALIA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

316 WP(C)/0025536/2019 TILOTAMA PATRA SUBHRANSU BHUSAN MOHANTY  / /

VS VS ()

UNION OF INDIA //

317 WP(C)/0025537/2019 RATNAKAR BISWAL M/S.GOPINATH SETHI  / /

VS VS ()

STATE OF ODISHA //
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318 WP(C)/0025538/2019 NAMITA PANDA M/S. PRASANNA KU.PANDA (3)  / /

VS VS ()

STATE OF ODISHA //

319 WP(C)/0025539/2019 GANGADHAR NAYAK SUBHRANSU BHUSAN MOHANTY  / /

VS VS ()

UNION OF INDIA //

320 WP(C)/0025540/2019 KAILASH NAIK BHAWANI PRASAD TRIPATHY  / /

VS VS ()

STATE OF ODISHA //

321 WP(C)/0025541/2019 UMAKANTA MOHAPATRA MAHENDRA KUMAR SAHOO  / /

VS VS ()

STATE OF ORISSA //

322 WP(C)/0025542/2019 JAYANTI NAYAK SUBHRANSU BHUSAN MOHANTY  / /

VS VS ()

UNION OF INDIA //

323 WP(C)/0025543/2019 SULOCHANA NAYAK SUBHRANSU BHUSAN MOHANTY  / /

VS VS ()

UNION OF INDIA //

324 WP(C)/0025544/2019 N.MANJULA SADASIVA PATRA  / /

VS VS ()

STATE OF ODISHA //

325 WP(C)/0025545/2019 RABINDRANATH MALLA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

326 WP(C)/0025546/2019 BIJAYALAXMI SATPATHY K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

327 WP(C)/0025547/2019 SUSHIL KUMAR PATRA M/S.ASHOK PATTANAIK  / /

VS VS ()

THE COMMISSIONER-CUM-SECRETARY TO GOVT.OF ODISHA //

328 WP(C)/0025548/2019 SUSHANT KUMAR ROUT M/S.SUBASH CHANDRA PUSPALAKA  / /

VS VS ()

STATE OF ODISHA //

329 WP(C)/0025549/2019 SRIKANTA BEHERA BRAJA KISHORE PANDA  / /
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VS VS ()

CHAIRMAN, CENTRAL POLLUTION CONTROL BOARD //

330 WP(C)/0025550/2019 MANORANJAN SAHOO ROHIT RANJAN RAY  / /

VS VS ()

ODISHA STATE CASHEW DEVELOPMENT CORPORATION //

331 WP(C)/0025551/2019 BIJAY KUMAR MAHARATHI ROHIT RANJAN RAY  / /

VS VS ()

ODISHA STATE CASHEW DEVELOPMENT CORPORATION //

332 WP(C)/0025552/2019 SUSHIL KUMAR SWAIN ROHIT RANJAN RAY  / /

VS VS ()

ODISHA STATE CASHEW DEVELOPMENT COROPORATION //

333 WP(C)/0025553/2019 KAVERI ROUTRAY S.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

334 WP(C)/0025554/2019 RABINDRA KUMAR BALABANTARAY ROHIT RANJAN RAY  / /

VS VS ()

ODISHA STATE CASHEW DEVELOPMENT CORPORATION //

335 WP(C)/0025555/2019 SUBHANSHU CHANDRA PATTANAIK ROHIT RANJAN RAY  / /

VS VS ()

ODISHA STATE CASHEW DEVELOPMENT CORPORATION //

336 WP(C)/0025556/2019 BIPIN PARIDA ROHIT RANJAN RAY  / /

VS VS ()

ODISHA STATE CASHEW DEVELOPMENT CORPORATION //

337 WP(C)/0025557/2019 KRUPASINDHU BALIARSINGH ROHIT RANJAN RAY  / /

VS VS ()

ODISHA STATE CASHEW DEVELOPMENT CORPORATION //

338 WP(C)/0025558/2019 SADHU CHARAN NAYAK V.NARASINGH  / /

VS VS ()

STATE OF ODISHA //

339 WP(C)/0025559/2019 NARAYAN BIDHAR ROHIT RANJAN RAY  / /

VS VS ()

ODISHA STATE CASHEW DEVELOPMENT CORPORATION //

340 WP(C)/0025560/2019 KRUPASINDHU BALIARSINGH ROHIT RANJAN RAY  / /

VS VS ()
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ODISHA STATE CASHEW DEVELOPMENT CORPORATION //

341 WP(C)/0025561/2019 KIRTAN MARTHA ROHIT RANJAN RAY  / /

VS VS ()

ODISHA STATE CASHEW DEVELOPMENT CORPORATION //

342 WP(C)/0025562/2019 TAPAN KUMAR CHHUALSINGH ROHIT RANJAN RAY  / /

VS VS ()

ODISHA STATE CASHEW DEVELOPMENT CORPORATION //

343 WP(C)/0025563/2019 NABA BIDHAR ROHIT RANJAN RAY  / /

VS VS ()

ODISHA STATE CASHEW DEVELOPMENT CORPORATION //

344 WP(C)/0025564/2019 GOURA CHANDRA PATNAIK DILLIP KUMAR PATNAIK  / /

VS VS ()

STATE OF ODISHA //

345 WP(C)/0025565/2019 TARAKANTA SWAIN ROHIT RANJAN RAY  / /

VS VS ()

ODISHA STATE CASHEW DEVELOPMENT CORPORATION //

346 WP(C)/0025566/2019 SANATAN KALAS ROHIT RANJAN RAY  / /

VS VS ()

ODISHA STATE CASHEW DEVELOPMENT CORPORATION //

347 WP(C)/0025567/2019 SOUBHAGYA KUMAR NAYAK DR. J.K.LENKA  / /

VS VS ()

STATE OF ODISHA //

348 WP(C)/0025568/2019 GUNANIDHI PADHAN MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

349 WP(C)/0025569/2019 MOHAN NAIK MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

350 WP(C)/0025570/2019 MAYADHAR BISWAL DR.J.K.LENKA  / /

VS VS ()

STATE OF ODISHA //

351 WP(C)/0025571/2019 HARIHAR PADHAN MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //
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352 WP(C)/0025572/2019 SARAT CHANDRA PADHAN MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

353 WP(C)/0025573/2019 NETRANANDA PADHAN @ PRADHAN MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

354 WP(C)/0025574/2019 RAJAK MOHAMMAD ASMIYA RANJAN MAJHI  / /

VS VS ()

STATE OF ODISHA //

355 WP(C)/0025575/2019 ARJUN MAJHI MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

356 WP(C)/0025576/2019 GM IRON AND STEEL COMPANY LTD. M/S.RAKESH KU.SARANGI  / /

VS VS ()

STATE OF ODISHA //

357 WP(C)/0025577/2019 ASHOK KUMAR DAS SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //

358 WP(C)/0025578/2019 PABITRA MOHAN DASH SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //

359 WP(C)/0025579/2019 NABHENDU MULLICK PRADEEP KUMAR MAHAPATRA  / /

VS VS ()

ODISHA ADMINISTRATIVE TRIBUNAL //

360 WP(C)/0025580/2019 THAKURDAS HANSDAH PRADEEP KUMAR MAHAPATRA  / /

VS VS ()

ODISHA ADMINISTRATIVE TRIBUNAL //

361 WP(C)/0025581/2019 RAM CHANDRA MALLIK PRADEEP KUMAR MAHAPATRA  / /

VS VS ()

ODISHA ADMINISTRATIVE TRIBUNAL //

362 WP(C)/0025582/2019 SARAT CHANDRA MOHANTY PRADEEP KUMAR MAHAPATRA  / /

VS VS ()

ODISHA ADMINISTRATIVE TRIBUNAL //

363 WP(C)/0025583/2019 GOKUL SAHOO PRASANTA KUMAR NANDA  / /
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VS VS ()

COLLECTOR SUNDARGARH //

364 WP(C)/0025584/2019 ANANTA SATPATHY M/S.DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

365 WP(C)/0025585/2019 BHARATIYA MAZDOOR SANGHA KALAHANDIM/S.AKHYAYA KU.MISRA  / /

VS VS ()

STATE OF ODISHA //

366 WP(C)/0025586/2019 MENAKA SINGH M/S.SASWATI MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

367 WP(C)/0025587/2019 TATA STEEL BSL LTD SUDARSHAN NANDA  / /

VS VS ()

STATE OF ODISHA //

368 WP(C)/0025588/2019 SUBASH CHANDRA PRADHAN SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //

369 WP(C)/0025589/2019 ROHIT BADAIK PRASANTA KUMAR NANDA  / /

VS VS ()

COLLECTOR, SUNAGARH //

370 WP(C)/0025590/2019 ABHIMANYU SAHOO SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //

371 WP(C)/0025591/2019 GANGADHAR BARICK SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //

372 WP(C)/0025592/2019 NABA KISHOR BARIK SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //

373 WP(C)/0025593/2019 ASHOK KUMAR THATOI SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //

374 WP(C)/0025594/2019 SUJATA MOHANTY SIDHARTHA SWAIN  / /

VS VS ()
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STATE OF ODISHA //

375 WP(C)/0025595/2019 SIBAJI NAYAK M/S.SRIKANTA MAHUNTA  / /

VS VS ()

THE STATE OF ODISHA //

376 WP(C)/0025596/2019 RAMAKANTA BHANJA M/S.PURUSOTTAM CHULI  / /

VS VS ()

STATE OF ODISHA //

377 WP(C)/0025597/2019 SIMA DUNGDUNG PRASANTA KUMAR NANDA  / /

VS VS ()

COLLECTOR, SUNDARGARH //

378 WP(C)/0025598/2019 NABA KISHORE NAYAK M/S.PURUSOTTAM CHULI  / /

VS VS ()

STATE OF ODISHA //

379 WP(C)/0025599/2019 NIRANJAN ROUT M/S.PURUSOTTAM CHULI  / /

VS VS ()

STATE OF ODISHA //

380 WP(C)/0025600/2019 NARENDRA KUMAR NAYAK M/S.IPSIT A.ACHARYA  / /

VS VS ()

STATE OF ORISSA //

381 WP(C)/0025601/2019 JAGANNATH DAS JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

382 WP(C)/0025602/2019 BIMAL BHENGRA JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

383 WP(C)/0025603/2019 SUBASH CHANDRA BEHERA JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

384 WP(C)/0025604/2019 SUSANTA KUMAR SATAPATHY GOURI MOHAN RATH  / /

VS VS ()

STATE OF ODISHA //

385 WP(C)/0025605/2019 BISWAJIT SWAIN JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //
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386 WP(C)/0025606/2019 BICHITRA BAG JITENDRA KUMAR DIGAL  / /

VS VS ()

SECRETARY, ODISHA PUBLIC SERVICE COMMISSION, ODISHA //

387 WP(C)/0025607/2019 PABITRA BEHERA JITENDRA KUMAR DIGAL  / /

VS VS ()

D.G.AND I.G.OF POLICE //

388 WP(C)/0025608/2019 SUNAKARA SAHOO GOURI MOHAN RATH  / /

VS VS ()

COMMISSIONER,  CONSOLIDATION //

389 WP(C)/0025609/2019 PRAGATI PANDA M/S.AKSHAYA KUMAR PANDEY  / /

VS VS ()

STATE OF ODISHA //

390 WP(C)/0025610/2019 RENUBALA GOUR M.PRATAP@PRATAP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

391 WP(C)/0025611/2019 AKSHAYA KUMAR BALIARSINGH M/S.MOHITA AGARWAL  / /

VS VS ()

BOARD OF SECONDARY EDUCATION,CTC //

392 WP(C)/0025612/2019 KUNI BEHERA M.PRATAP@PRATAP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

393 WP(C)/0025613/2019 ABINA KUMAR PARIJA M/S.SADASIVA PATRA  / /

VS VS ()

PRADIP JENA //

394 WP(C)/0025614/2019 JANPATH KHURDA MINI TRANSPORT OWNERS ASSOCIATIONSUDARSAN BEHERA  / /

VS VS ()

STATE OF ORISSA //

395 WP(C)/0025615/2019 RAJU GUPTA @ RAJU KUMAR GUPTA H.M.DHAL  / /

VS VS ()

COLLECTOR CUM DM, KEONJHAR //

396 WPCRL/0000122/2019 RAJU @ SK.AMIR MOHAMMAD BIGYAN KUMAR SHARMA  / /0

VS VS ()

STATE OF ODISHA //

397 ABLAPL/0018688/2019 SILU MOHANTY@SAROJ KUMAR MOHANTY SOUBHAGYA KUMAR DASH GHASIPURA /253 /2019
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VS VS ()

STATE OF ODISHA //

398 ABLAPL/0018689/2019 K.RAJENDRA REDDY SOUBHAGYA KUMAR DASH BERHAMPUR SADAR /322 /2019

VS VS ()

STATE OF ODISHA //

399 ABLAPL/0018690/2019 ULLAS JENA DILLIP MOHANTY NIALI /45 /2019

VS VS ()

STATE OF ODISHA //

400 ABLAPL/0018691/2019 BHASKAR SAHOO PARESH KUMAR MOHANTY BHUBANESWAR VIGILANCE /48 /2017

VS VS ()

STATE OF ODISHA //

401 ABLAPL/0018692/2019 NIRAKAR BEHURIA@BEURIA NITYANANDA BEHURIA MANGALPUR /364 /2019

VS VS ()

STATE OF ODISHA //

402 ABLAPL/0018693/2019 AJAY BISWAL PITAMBAR JENA BANSADA /279 /2019

VS VS ()

STATE OF ODISHA //

403 ABLAPL/0018694/2019 ANANTA MISHRA ASIT KU.JENA SORO /420 /2019

VS VS ()

STATE OF ODISHA //

404 ABLAPL/0018695/2019 SADASIVA MISHRA ASIT KU.JENA SORO /420 /2019

VS VS ()

STATE OF ODISHA //

405 ABLAPL/0018696/2019 PURNA CHANDRA PAIKARAY AJIT KUMAR PANDA BIRIDI PS /111 /2019

VS VS ()

STATE OF ODISHA //

406 ABLAPL/0018697/2019 LAXMAN OJHA SUBASH CH.RATH PURI TOWN /216 /2019

VS VS ()

STATE OF ODISHA //

407 ABLAPL/0018698/2019 INDRAMANI BARIK AMIT KU.NATH BANARAPAL /60 /2019

VS VS ()

STATE OF ODISHA //

408 ABLAPL/0018699/2019 BAULA BEHERA SATYA NARYAN MISHRA-4 DAITARI /43 /2018

VS VS ()
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STATE OF ODISHA //

409 ABLAPL/0018700/2019 BAIRAGI BARIK DURLLABHA RANJAN MISHRA  / /0

VS VS ()

STATE OF ODISHA //

410 ABLAPL/0018701/2019 JEEBAN GARADA PARSURAM PANDA NARAYANPATNA /17 /2018

VS VS ()

STATE OF ODISHA //

411 ABLAPL/0018702/2019 SAMBIT KAR KAUSTUVA MOHANTY AINTHAPALI /212 /2017

VS VS ()

STATE OF ODISHA //

412 ABLAPL/0018703/2019 MANOJ KUMAR MIRDHA G.N.MISHRA KALIMELA /174 /2019

VS VS ()

STATE OF ODISHA //

413 ABLAPL/0018704/2019 RABI NARYAN JENA MD.G.MADANI DHUSURI /139 /2019

VS VS ()

STATE OF ODISHA //

414 ABLAPL/0018705/2019 AJAY KUMAR MOHARANA MD.G.MADANI DHUSURI /139 /2019

VS VS ()

STATE OF ODISHA //

415 ABLAPL/0018706/2019 JEEBAN GARADA PARSURAM PANDA NARAYANPATNA /22 /2017

VS VS ()

STATE OF ODISHA //

416 ABLAPL/0018707/2019 SURJYAKANTA DAS @ AJU DAS @ ARJUN BARALMANORANJAN KAR BALANGA /115 /2018

VS VS ()

STATE OF ODISHA //

417 ABLAPL/0018708/2019 MAHARATHI SAHU S.K.MOHANTY  / /0

VS VS ()

STATE OF ODISHA //

418 ABLAPL/0018709/2019 DEBARAJ SAHU S.K.MOHANTY  / /0

VS VS ()

STATE OF ODISHA //

419 ABLAPL/0018710/2019 SURYAMANI PATTANAIK B.S.DASPARIDA MANCHESWAR P.S. /588 /2019

VS VS ()

STATE OF ODISHA //
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420 ABLAPL/0018711/2019 K.KRISHNA NILAKANTHA DAS CAPITAL P.S. /423 /2019

VS VS ()

STATE OF ODISHA //

421 ABLAPL/0018712/2019 TAPAS KUMAR NAYAK SABYASACHI MISHRA BANSADA /277 /2019

VS VS ()

STATE OF ODISHA //

422 ABLAPL/0018713/2019 DINAMANI BHATTA @ DINI DEI SK.KALIMUDDIN NIMAPADA /308 /2019

VS VS ()

STATE OF ODISHA //

423 ABLAPL/0018714/2019 RAKESH ROUT PRADIPTA BEURA BARAMBA /218 /2019

VS VS ()

STATE OF ODISHA //

424 ABLAPL/0018715/2019 CHANDAN MALIK M/S.SURYAKANTA DWIBEDI NIKIRAI /115 /2019

VS VS ()

STATE OF ODISHA //

425 ABLAPL/0018716/2019 PRASHANNA DALAI @ PRASANNA KU DALAIBUDHIRAM DAS CHANDRAPUR /30 /2019

VS VS ()

STATE OF ODISHA //

426 ABLAPL/0018717/2019 DINABANDHU MEHER M/S.JAGABANDHU SAHU  / /0

VS VS ()

STATE OF ODISHA(VIG.) //

427 ABLAPL/0018718/2019 SANTOSH KUMAR BARIK SANGRAM KESHARI ROUT BANARAPAL /172 /2019

VS VS ()

STATE OF ODISHA //

428 ABLAPL/0018719/2019 PADMA CHARAN RANJEET NIRANJAN PANDA MADHUPATNA /208 /2019

VS VS ()

STATE OF ODISHA //

429 ABLAPL/0018720/2019 BABUNI NAIK RAJIB LOCHAN PATTNAIK KHATIGUDA /42 /2018

VS VS ()

STATE OF ODISHA //

430 ABLAPL/0018721/2019 GAJANAN MALLIK@GAJANANDA MALLICK SACHIDANANDA PADHEE BARGARH /352 /2019

VS VS ()

STATE OF ODISHA //

431 ABLAPL/0018722/2019 PITAMBAR MOHANTY JAYADEBA BEHERA JHARSUGUDA /238 /2018
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VS VS ()

STATE OF ODISHA //

432 ABLAPL/0018723/2019 RAKESH KUMAR NAYAK@MAGU LAXMIDHAR MAHAPATRA SAHID NAGAR P.S. /651 /2019

VS VS ()

STATE OF ODISHA //

433 ABLAPL/0018724/2019 JASLOK SINGH BIJAYA KUMAR RAGADA BRAJARAJNAGAR /187 /2019

VS VS ()

STATE OF ODISHA //

434 ABLAPL/0018725/2019 MANAS RANJAN BEHERA@MANA M/S.P.K.MAHARAJ BEGUNIA P.S. /212 /2019

VS VS ()

STATE OF ODISHA //

435 ABLAPL/0018726/2019 DAITARI RANA RAJIB LOCHAN PATTNAIK RAIBANIA /49 /2017

VS VS ()

STATE OF ODISHA //

436 ABLAPL/0018727/2019 CHANDRA SEKHAR DAS RAJIB LOCHAN PATTNAIK BHOGRAI /219 /2019

VS VS ()

STATE OF ODISHA //

437 ABLAPL/0018728/2019 SANTOSH BEHERA@SANTOSH KUMAR BEHERAP.K.MAHARAJ BEGUNIA P.S. /212 /2019

VS VS ()

STATE OF ODISHA //

438 ABLAPL/0018729/2019 SIBAJI @ SIBAJI SEKHAR SENAPATI RAJIB LOCHAN PATTNAIK JALESWAR /328 /2019

VS VS ()

STATE OF ODISHA //

439 ABLAPL/0018730/2019 PRAKASH CHANDRA RAY S.K.BHANJADEO BOLAGARH P.S. /130 /2019

VS VS ()

STATE OF ODISHA //

440 ABLAPL/0018731/2019 PREMANANDA PATTANAYAK @ KANHU PATTANAYAKSUSANTA KUMAR MISHRA JATNI P.S. /306 /2019

VS VS ()

STATE OF ODISHA //

441 ABLAPL/0018732/2019 RASHMI BALIARSINGH M/S.RAJENDRA N.ROUT JODAPADAR /123 /2019

VS VS ()

STATE OF ODISHA //

442 ABLAPL/0018733/2019 RASUL ALLI P.K.MAHARAJ BARAMBA /231 /2019

VS VS ()
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STATE OF ODISHA //

443 ABLAPL/0018734/2019 SUSANTA KUMAR MOHANTY PRADIPTA BEURA KHUNTUNI /94 /2019

VS VS ()

STATE OF ODISHA //

444 ABLAPL/0018735/2019 CHANDRA SURYA SAPAN KUMAR LENKA CUTTACK SADAR /558 /2019

VS VS ()

STATE OF ODISHA //

445 ABLAPL/0018736/2019 BAINSHI DIHUDI@BAISHI DUHUDI JYOTIRMAYA SAHOO BALUGAON P.S. /149 /2015

VS VS ()

STATE OF ODISHA //

446 ABLAPL/0018737/2019 HIMANSU SHEKHAR GADANAYAK RAJALAXMI BISWAL SAMAL /164 /2019

VS VS ()

STATE OF ODISHA //

447 ABLAPL/0018738/2019 GORA CHAGALI@CHOUDHURY TAPAN KUMAR KARPRASANTA KUMAR SAHOO BHUBAN /290 /2019

VS VS ()

STATE OF ODISHA //

448 ABLAPL/0018739/2019 ROSITA SUBHADARSHANI M/S.NIRANJAN LENKA  / /0

VS VS ()

STATE OF ODISHA //

449 ABLAPL/0018740/2019 BUTU @ BISWAJIT SETHY DEEPAK KU. SAHOO MARSHAGHAI /297 /2019

VS VS ()

STATE OF ODISHA //

450 ABLAPL/0018741/2019 DHARMENDRA SAMAL T.P. MOHAPATRA BHADRAK RURAL /563 /2019

VS VS ()

STATE OF ODISHA //

451 ABLAPL/0018742/2019 KALIA @ BALARAM JENA T.P.MOHAPATRA BHADRAK RURAL /563 /2019

VS VS ()

STATE OF ODISHA //

452 ABLAPL/0018743/2019 BADAN SINGH MANKEE PRADEEP KUMAR ROUT REAMAL /159 /2019

VS VS ()

STATE OF ODISHA //

453 ABLAPL/0018744/2019 MUKUNDA BEHERA PABITRA KUMAR NAYAK LAHUNIPADA /123 /2018

VS VS ()

STATE OF ODISHA //
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454 ABLAPL/0018745/2019 KASI ROUT NILAKANTHA DAS CAPITAL P.S. /154 /2019

VS VS ()

STATE OF ODISHA //

455 ABLAPL/0018746/2019 BAPI SAMAL @ BASANTA SAMAL KISHOR KU. SAHOO BANSADA /121 /2019

VS VS ()

STATE OF ODISHA //

456 ABLAPL/0018747/2019 SK.MD.AFASR ALI PRASANTA KUMAR SAHOO PANIKOILI /225 /2019

VS VS ()

STATE OF ODISHA //

457 ABLAPL/0018748/2019 JAYAPRAKASH MEHER BIJAYA KUMAR RAGADA BARGARH /274 /2019

VS VS ()

STATE OF ODISHA //

458 ABLAPL/0018749/2019 SK.AFSAR ALLI JAYANTA KU. MAJHI SAHADEV KHUNTA /20 /2014

VS VS ()

STATE OF ODISHA //

459 ABLAPL/0018750/2019 NARESH SUNDARA MANAS RANJAN DAS PURI SADAR /222 /2015

VS VS ()

STATE OF ODISHA //

460 ABLAPL/0018751/2019 AJIT KALET @ KALETH ANJAN PATNAIK SECTOR-15 /68 /2019

VS VS ()

STATE OF ODISHA //

461 ABLAPL/0018752/2019 JEEBAN KUMAR DAS SANGRAM RATH DHAULI PS /163 /2019

VS VS ()

STATE OF ODISHA //

462 ABLAPL/0018753/2019 SOBHANA BEHERA TUKUNA KUMAR MISHRA KOTPAD /193 /2019

VS VS ()

STATE OF ODISHA //

463 ABLAPL/0018754/2019 KUANR MURMU HEMANTA KUMAR MOHANTY KHUNTA /140 /2019

VS VS ()

STATE OF ODISHA //

464 ABLAPL/0018755/2019 RANJAN PRADHAN MAHES DAS BELAGARH /26 /2019

VS VS ()

STATE OF ODISHA //

465 ABLAPL/0018756/2019 JAYANTA KUMAR MALLICK HEMANTA KUMAR MOHANTA MANGALPUR /365 /2019
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VS VS ()

STATE OF ODISHA //

466 ABLAPL/0018757/2019 PRIYARANJAN PATRA B.B.ROUTRAY  / /0

VS VS ()

STATE OF ODISHA //

467 ABLAPL/0018758/2019 ANJULATA PARIDA SURYAKANTA DWIBEDI BALASORE TOWN /206 /2019

VS VS ()

STATE OF ODISHA //

468 ABLAPL/0018759/2019 RANJAN KUMAR BEURA SUSANTA KUMAR BARAL KHUNTUNI /158 /2019

VS VS ()

STATE OF ODISHA //

469 ABLAPL/0018760/2019 RAJENDRA SAHOO SHIB SHANKAR MOHANTY BALIPATNA /262 /2019

VS VS ()

STATE OF ODISHA //

470 ABLAPL/0018761/2019 HERAMBARAJ SINGHDEO AKSHYA KUMAR SAHOO GOLAMUNDA /17 /2014

VS VS ()

STATE OF ODISHA //

471 ABLAPL/0018762/2019 ACHINTYA PARIDA ANJAN KUMAR BISWAL UDALA /203 /2019

VS VS ()

STATE OF ODISHA //

472 ABLAPL/0018763/2019 MUNA@MANOJ SAMAL PANCHANAN PANIGRAHI BHUBAN /320 /2019

VS VS ()

STATE OF ODISHA //

473 ABLAPL/0018764/2019 SUSANTA KUMAR LENKA PRAVASH CH.JENA SIMULIA /345 /2019

VS VS ()

STATE OF ODISHA //

474 ABLAPL/0018765/2019 MINAKETAN SETH NIRANJAN HOTA SAMBALPUR VIGILANCE /61 /2019

VS VS ()

STATE OF ODISHA //

475 ABLAPL/0018766/2019 SHRADHANANDA @ SRADHANANDA TUNGASUSHANTA KUMAR JOSHI  / /0

VS VS ()

STATE OF ODISHA //

476 ABLAPL/0018767/2019 SK ABDUL ZABAR S.K.MOHANTY  / /0

VS VS ()
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STATE OF ODISHA //

477 ABLAPL/0018768/2019 KRUSHNA CHANDRA SAHU GOURI KUMAR RATH BALIPATNA /202 /2019

VS VS ()

STATE OF ODISHA //

478 ABLAPL/0018769/2019 RABI SHANKAR PRASAD@RABI BHABANI SHANKAR MISHRA-1 BRAJARAJNAGAR /300 /2019

VS VS ()

STATE OF ODISHA //

479 ABLAPL/0018770/2019 MUNA JENA BHABANI SHANKAR MISHRA-1 DARGHA BAZAR /114 /2019

VS VS ()

STATE OF ODISHA //

480 ABLAPL/0018771/2019 PARSURAM BEHERA@GANDHARBA BEHERAM/S.GAGAN BEHARI SINGH MAHANGA /52 /2019

VS VS ()

STATE OF ODISHA //

481 ABLAPL/0018772/2019 SUMITRA SAHOO SURYA NARAYAN MISHRA KANAS /122 /2017

VS VS ()

STATE OF ODISHA //

482 ABLAPL/0018773/2019 MAHESWAR JENA SURYA NARAYN MISHRA CHANDANPUR /110 /2019

VS VS ()

STATE OF ODISHA //

483 ABLAPL/0018774/2019 JHARANABALA MOHANTY SUBRAT KUMAR NANDA KHANDAGIRI P.S. /489 /2019

VS VS ()

STATE OF ODISHA //

484 ABLAPL/0018775/2019 BHAGYADHAR MAHALIK PRATAP CHANDRA ROUT KHANTAPADA /368 /2019

VS VS ()

STATE OF ODISHA //

485 ABLAPL/0018776/2019 DHIRAJ AGRAWAL SARAT KUMAR JENA BHATILI /184 /2019

VS VS ()

STATE OF ODISHA //

486 ABLAPL/0018777/2019 HEMANTA KUMAR MALLICK@HEMANTA MALLICKSAMARENDRA MOHANTY NIKIRAI /118 /2019

VS VS ()

STATE OF ODISHA //

487 ABLAPL/0018778/2019 SUSANTA BISWAL M/S.P.R.MISHRA DHUSURI /215 /2019

VS VS ()

STATE OF ODISHA //
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488 ABLAPL/0018779/2019 KUMAR PARIDA S.K.MOHANTY KODALA /239 /2019

VS VS ()

STATE OF ODISHA //

489 ABLAPL/0018780/2019 BIMBADHAR DAS GYANENDRA CHANDRA SWAIN BHADRAK RURAL /600 /2018

VS VS ()

STATE OF ODISHA //

490 ABLAPL/0018781/2019 BALARAM SWAIN M/S.AMIYA KUMAR MOHANTY-A BALIPATNA /125 /2012

VS VS ()

STATE OF ODISHA //

491 ABLAPL/0018782/2019 RAMAKRUSHNA BISWAL RAJ KISHORE SWAIN PARJANG /147 /2019

VS VS ()

STATE OF ODISHA //

492 ABLAPL/0018783/2019 ABDUL KAYUM KHAN@KAYUM KHAN K.P.MOHANTY PIPLI /9 /2019

VS VS ()

STATE OF ODISHA //

493 ABLAPL/0018784/2019 BIMALA DAS@MALLIK A.PATTANAIK DHAMNAGAR /264 /2019

VS VS ()

STATE OF ODISHA //

494 ABLAPL/0018785/2019 KARTIK SETHI A.PATTANAIK BHANDARIPOKHARI /184 /2019

VS VS ()

STATE OF ODISHA //

495 ABLAPL/0018786/2019 SONU@MD.NASIM DEBASNAN DAS MANGALA BAG /332 /2019

VS VS ()

STATE OF ODISHA //

496 ABLAPL/0018787/2019 ARUNDHATI PRADHAN PRASANTA KUMAR ROUTRAY ATTABIRA /240 /2019

VS VS ()

STATE OF ODISHA //

497 ABLAPL/0018788/2019 MANARANJAN JAISINGH DR.ASHOK BANERJI BOLAGARH P.S. /112 /2019

VS VS ()

STATE OF ODISHA //

498 ABLAPL/0018789/2019 ANTARYAMI BADU SIDHESWAR RATH SAHID NAGAR P.S. /572 /2019

VS VS ()

STATE OF ODISHA //
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1 88/2019 SMT. MATAJI BHUTIA-MP B.N. BEHERA

CRLLP/102/2019

2 108/2019 SUMAN KUMAR DAS-MP PRAVASH CH JENA, B.S. MISHRA

TRPCRL/107/2018

3 109/2019 PRASANNA KUMAR KHUNTIA-MP KASHINATH PATTNAIK

TRPCRL/120/2019

4 136/2019 KUNU@MANGULU KISAN-MP MRS.MANDAKINI PANDA

JCRLA/34/2011

5 141/2019 PRINCIPAL COMMISSIONER OF INCOME TAX-1-MP MR.TUSHAR KANTI SATAPATHYSR.S.C. OF INCOME TAXORISSA HIGH COURT

ITA/32/2018

6 198/2019 SPECIAL LAND ACQUISITION OFFICER,KALAHANDI-MP A.G.A.

LAA/106/2019

7 246/2019 MONALISHA SAHU-MP M/S.N.C.PATI

MATA/168/2019

8 325/2019 SAROJINI ACHARYA-MP LAXMI NARAYAN PATEL

RVWPET/382/2019

9 326/2019 STATE OF ORISSA-MP SR.S.C.(S AND ME)

RVWPET/421/2019

10 327/2019 STATE OF ORISSA-MP SR.S.C.(S AND ME)

RVWPET/421/2019

11 328/2019 STATE OF ORISSA-MP SR.S.C.(S AND ME)

RVWPET/421/2019

12 329/2019 STATE OF ODISHA-MP A.G.A.

RVWPET/422/2019

13 338/2019 M/S.H.D.F.C. ERGO G.I.CO.LTD.-MP ADV.

CMAPL/220/2019

14 339/2019 RAJAT KU.BHOI-MP N/S.P.K.PATTNAIK

CMAPL/534/2019

15 462/2019 ANITA BEHERA-MP M/S.S.K.SAMANTARAY

TRP(C)/341/2017

16 463/2019 DEEPANJALI MOHANTA-MP M/S.S.K.DASH

TRP(C)/420/2019

17 464/2019 ABHISHEK AGRAWAL-MP SUSHANTA KU.PRADHAN

TRP(C)/421/2019

18 465/2019 AMITAV OJHA-MP BYOMAKESH TRIPATHY

TRP(C)/422/2019

19 466/2019 RASHMITA PADHI@RASMITA PANDA-MP M/S.DEEPALI MOHAPATRA

TRP(C)/326/2019

20 467/2019 INDIRA NAIK-MP KSHIROD KU.ROUT

TRP(C)/423/2019

21 1013/2019 KHAGESWAR MAJHI-MP AMIYA KU.CHHATOI

WA/637/2019

22 1014/2019 PRADEEPTA KU.DASH-MP AMIYA KU.CHHATOI

WA/638/2019

23 1015/2019 M/S.JAGANNATH PLASTICPACKS LTD.-MP M/S.SAMVIT MOHANTY

WA/488/2019

24 1016/2019 SARADA PRASAD TARAI-MP AMIT PRASAD BOSE

WA/640/2019

25 1017/2019 RAJAT KU.JENA-MP M/S.PRAFULLA K.KAR

WA/546/2013

26 1018/2019 ARABINDA BOSE-MP SASWAT DAS
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WA/641/2019

27 1019/2019 SRINIBASH MOHANTY-MP SASWAT DAS

WA/642/2019

28 1020/2019 SRINIBASH MOHANTY-MP SASWAT DAS

WA/642/2019

29 1021/2019 RAJATA KANTA DASH-MP SASWAT DAS

WA/643/2019

30 1022/2019 RAJATA KANTA DASH-MP SASWAT DAS

WA/643/2019

31 1023/2019 HARI HAR KHILARI-MP CHANDAN SAMANTARAY

WA/644/2019

32 1027/2019 ANANTA KU.GIRI-MP M/S.MAHESWAR MOHANTY

RSA/492/2018

33 1028/2019 AJAYA KU.PANDA-MP MAHESWAR MOHANTY

RSA/362/2019

34 1029/2019 AJAYA KU.PANDA-MP MAHESWAR MOHANTY

RSA/362/2019

35 1030/2019 AJAYA KU.PANDA-MP MAHESWAR MOHANTY

RSA/362/2019

36 1146/2019 RAMA CH.SAHOO-MP M/S.P.C.MISHRA

CRLREV/831/2019

37 1147/2019 CH @ SIMANCHAL PATRA-MP SANJIB MOHANTY

CRLREV/832/2019

38 1148/2019 CH @ SIMANCHAL PATRA-MP SANJIB MOHANTY

CRLREV/832/2019

39 1149/2019 CH @ SIMANCHAL PATRA-MP SANJIB MOHANTY

CRLREV/832/2019

40 1150/2019 PRASANT PATRA-MP BINI MISHRA

CRLREV/834/2019

41 1267/2019 SURYA KANTA MANDAL-MP PUSPAMITRA MOHAPATRA

BLAPL/8858/2019

42 1268/2019 BATU @ BATAKRUSHNA PANI-MP BIBHUTI RANJAN MOHANTY

BLAPL/6039/2019

43 1480/2019 ASIS KUMAR MITRA-MP M/S.AMIT PRASAD BOSE

CMP/1070/2019

44 1481/2019 HRUSIKESH NANDA-MP MANOJ KUMAR PANDA

CMP/1396/2019

45 1482/2019 BIRABARA KUANARA-MP DEBARAJ MOHANTY

CMP/1397/2019

46 1584/2019 THE DIVISIONAL MANAGER, M/S. ORIENTAL INSURANCE CO. LTD.-MPADAM ALI KHAN

FAO/889/2019

47 1585/2019 THE DIVISIONAL MANAGER, M/S. ORIENTAL INSURANCE CO. LTD.-MPADAM ALI KHAN

FAO/889/2019

48 1586/2019 M/S.ORIENTAL INSURANCE CO. LTD.-MP ADAM ALI KHAN

FAO/878/2019

49 1587/2019 M/S.ORIENTAL INSURANCE CO. LTD.-MP ADAM ALI KHAN

FAO/878/2019

50 1588/2019 LEGAL MANAGER, SHRIRAM GENERAL INSURANCE CO.LTD-MPG.P.DUTTA

FAO/905/2019

51 1589/2019 DIVISIONAL MANAGER, NATIONAL INSURANCE CO. LTD.,-MPPRASANTA KUMAR MAHALI

FAO/911/2019

52 1590/2019 DIVISIONAL MANAGER, NATIONAL INSURANCE CO. LTD.,-MPPRASANTA KUMAR MAHALI

FAO/911/2019

53 1668/2019 SR.MANAGER(T.P.CELL),D.O.I., M/S.NEW INDIA ASSURANCE CO.LTD.-MPADAM ALI KHAN

MACA/719/2019

54 1669/2019 BIBHUTI BHUSAN NANDA-MP PRADEEP KUMAR MISHRA

MACA/917/2019

55 1670/2019 BIBHUTI BHUSAN NANDA-MP PRADEEP KUMAR MISHRA

MACA/917/2019

56 1671/2019 THE ORIENTAL INSURANCE CO. LTD.-MP M/S.G.P.DUTTA

MACA/918/2019

57 1672/2019 SR.DIVISIONAL MANAGER, M/S.ORIENTAL INSURANCE CO. LTD.-MPG.P.DUTTA

MACA/919/2019
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58 1673/2019 DIVISIONAL MANAGER, THE ORIENTAL INSURANCE CO. LTD.-MPG.P.DUTTA

MACA/920/2019

59 1674/2019 M/S.ORIENTAL INSURANCE CO. LTD.-MP G.P.DUTTA

MACA/921/2019

60 1675/2019 BRANCH MANAGER,N.I.A.CO.LTD.-MP M/S. RADHA MOHAN MOHANTY

MACA/893/2017

61 1676/2019 SATYA BEHERA-MP M/S.ANAND CH.SWAIN

MACA/728/2006

62 1677/2019 DIVISIONAL MANAGER, ORIENTAL INSURANCE CO. LTD.-MPG.P.DUTTA

MACA/924/2019

63 1678/2019 DIVISIONAL MANAGER, ORIENTAL INSURANCE CO. LTD.AL MANAZGER, ORIEN-MPG.P.DUTTA

MACA/925/2019

64 1679/2019 DIVISIONAL MANAGER, ORIENTAL INSURANCE CO. LTD.-MPG.P.DUTTA

MACA/926/2019

65 1680/2019 DIVISIONAL MANAGER, ORIENTAL INSURANCE CO. LTD.-MPG.P.DUTTA

MACA/927/2019

66 1681/2019 PITAMBAR SAHU-MP ANANGA KUMAR OTTA

MACA/928/2019

67 1682/2019 M/S. IFFCO TOKIO G.I.CO.LTD.-MP ANUPAM DASH

MACA/930/2019

68 1969/2019 DASARATHI NAG-MP S.R.MOHAPATRA

CRLA/270/2016

69 1970/2019 DASARATHI NAG-MP M/S.JULU KHANSAMA

CRLA/270/2016

70 1971/2019 BIRABARA DAS-MP SOURA CHANDRA MOHAPATRA

CRLA/920/2019

71 1972/2019 P.SUNIL ACHARY-MP M/S.A.TRIPATHY

CRLA/18/2013

72 1973/2019 MANOJ KUMAR JENA-MP S.S.RAY

CRLA/348/2019

73 1974/2019 ALOK@NILAKANTHA PATTANAIK-MP MR.SUBHENDU KUMAR DAS

CRLA/568/2015

74 1975/2019 PADMAN KOLA-MP M/S.J.R.DASH

CRLA/142/2017

75 2446/2019 KAMALAKANTA OJHA-MP JAYANTA KUMAR MAJHI

CRLMC/3397/2019

76 2447/2019 KRUPASINDHU RATH-MP AMITAV TRIPATHY

CRLMC/3402/2019

77 2448/2019 RATNAKAR PANIGRAHI-MP SATYABRATA PRADHAN

CRLMC/3403/2019

78 2449/2019 GANESWAR PRUSTY-MP L.BHUYAN

CRLMC/3404/2019

79 2450/2019 SK.PERWEZ HOSSAIN@VIKA-MP BISWARANJAN DALAI

CRLMC/3235/2019

80 2451/2019 M/S.SINHOTIA METALS AND MINERALS PVT.LTD-MP AKSHAYA KUMAR SAHOO

CRLMC/343/2018

81 2452/2019 JINDAL INDIA THERMAL POWER LTD.-MP ABHAYA KUMAR PARIDA

CRLMC/2039/2017

82 2453/2019 SAMIR KUMAR NAYAK-MP PRAVASH CH JENA

CRLMC/3409/2019

83 2454/2019 AMAR PARIDA@AMAR KUAMR PARIDA-MP S.K.MOHANTY

CRLMC/3410/2019

84 17237/2019 PARAMESWAR DASH-MP M/S.AVIJIT MISHRA

WP(C)/8417/2017

85 17238/2019 PRAVAT KUMAR DASH-MP M/S.PATITAPABAN PANDA

WP(C)/25372/2019

86 17239/2019 PRAFULLA KUMAR PANDA-MP M/S.RAJEET ROY

WP(C)/25375/2019

87 17240/2019 RAJADHANI DAINIKA HAT BYABASYEE  SANGHA-MP ANUPAM DASH

WP(C)/25378/2019

88 17241/2019 KISHORE CHANDRA MOHANTY-MP M/S.SIDHESWAR MOHANTY

WP(C)/25396/2019

89 17242/2019 BASANTA KUMAR LENKA-MP M/S.SARBESWAR BEHERA
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WP(C)/25309/2019

90 17243/2019 PATITA PABAN BEHERA-MP M/S.MANORANJAN ACHARYA

WP(C)/25399/2019

91 17244/2019 DILLIP KUMAR  NAIK-MP SARAT KUMAR BEHERA

WP(C)/25401/2019

92 17245/2019 M/S.JIT MULTILAYERS PVT LTD-MP DEVI PRASAD DASH

WP(C)/25411/2019

93 17246/2019 CHILUKURI VENKAT RAO-MP M/S UPENDRA KUMAR SAMAL

WP(C)/375/2019

94 17247/2019 NARAYAN SENAPATI-MP M/S.RANJAN KU.ROUT

WP(C)/25418/2019

95 17248/2019 BISHNU BISOYI-MP M/S.AMIYA KUMAR CHHATOI

WP(C)/25421/2019

96 17249/2019 MANZOOR ALLI-MP M/S. T.K.J. SAMANTA

WP(C)/25232/2019

97 17250/2019 TAPAS RANJAN MOHAPATRA-MP NIRANJAN LENKA

WP(C)/25429/2019

98 17252/2019 PRADIP KUMAR MOHANTY-MP KRISHNA CHANDRA SAHU

WP(C)/25433/2019

99 17253/2019 CHHAYA KANTA NANDA-MP M/S.P.R.MISHRA

WP(C)/25449/2019

100 17254/2019 MAHAMAD HAFISH-MP M/S.BIBHUTI BHUSAN MISHRA

WP(C)/25454/2019

101 17255/2019 URMILA  DHALL-MP KRISHNA CHANDRA SAHU

WP(C)/25456/2019

102 17256/2019 SANDEEP BASANT TIWARI-MP M/S.AGASTI KANUNGO

WP(C)/25457/2019

103 17257/2019 RAGHU PRASAD JENA-MP PRATAP @ PRATAP KUMAR MOHAPATRA

WP(C)/25459/2019

104 17258/2019 KIRTAN SETHY-MP M/S.S.K.MANDAL

WP(C)/25462/2019

105 17259/2019 BRANCH MANAGER AND AGM-MP M/S.PRADIPTA KUMAR MOHANTY

WP(C)/7248/2017

106 17260/2019 M/S.SREE METALIKS LTD.-MP M/S.SIDHARTHA RAY

WP(C)/10459/2019

107 17261/2019 M/S.IDCOL KALINGA IR-MP M/S.BANOJA KU.PATTANAIK

WP(C)/24283/2011

108 17262/2019 EXECUTIVE ENGINEER,P.H.DIVISION,GOVT.OF ODISHA-MPM/S.ADDL.GOVT.ADVOCATE

WP(C)/8607/2019

109 17263/2019 M/S.BAITARANI IRON MINES-MP M/S.NARENDRA KISHORE MISHRA

WP(C)/21293/2016

110 17264/2019 M/S.IDCOL KALINGA IR-MP M/S.BANOJA KU.PATTNAIK

WP(C)/24282/2011

111 17265/2019 THE KEONJHAR CENTRAL CO-OPERATIVE BANK LTD.-MPM/S BAIDHAR SAHOO

WP(C)/18968/2018

112 17267/2019 BRAJA SWAIN-MP ANTARYAMI SWAIN

WP(C)/25480/2019

113 17268/2019 REKHAMANI BISOI-MP M.PRATAP @ PRATAP MAHAPATRA

WP(C)/25490/2019

114 17271/2019 HARIPADA DAS-MP BHASKAR CHANDRA PANDA

WP(C)/25508/2019

115 17272/2019 BIJAY RAM DASH-MP AMIYA KUMAR MOHANTY (A)

WP(C)/25511/2019

116 17273/2019 JAKUB BARIK-MP

WP(C)/26631/2013

117 17274/2019 BAIDHAR BEHERA-MP BIGYAN KUMAR SHARMA

WP(C)/25512/2019

118 17275/2019 HAREKRUSHNA SAHOO-MP M/S.R.K.KAR, SUMANTA KU NAYAK

WP(C)/9052/2012

119 17276/2019 SMITABALA PANDA-MP M/S.K.K.SWAIN

WP(C)/22548/2019

120 17277/2019 KAMALINI DHAL-MP KALI PRASANNA MISHRA

WP(C)/19009/2019
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121 17279/2019 AKHAYA KUMAR DAS-MP M/S.DEEPALI MAHAPATRA

WP(C)/16873/2019

122 17280/2019 SUSHANT KUMAR ROUT-MP M/S.SUBASH CHANDRA PUSPALAKA

WP(C)/25548/2019

123 17281/2019 SUKADEV SAHOO-MP M/S.AMIYA KU.MISHRA

WP(C)/6405/2018

124 17282/2019 M/S.MAHIMA ENGINEERING SYSTEMS(P)LTD-MP M/S.NILAKANTA JUJHARSINGH

WP(C)/10194/2019

125 17283/2019 MAHIMA ENGINEERING SYSTEMS (P) LTD-MP M/S NILAKANTHA JUJHARSINGH

WP(C)/10099/2019

126 17285/2019 MAMTAZ ALLI-MP SRINATH MISHRA

WP(C)/2312/2015

127 17286/2019 SADHU CHARAN NAYAK-MP V.NARASINGH

WP(C)/25558/2019

128 17287/2019 GOURA CHANDRA PATNAIK-MP DILLIP KUMAR PATNAIK

WP(C)/25564/2019

129 17288/2019 BHUSAN POWER AND STEEL LTD.-MP M/S.PRATAP CHANDRA MOHAPATRA

WP(C)/10843/2019

130 17291/2019 MANZOOR ALLI-MP M/S. T.K.J. SAMANTA

WP(C)/25234/2019

131 17293/2019 GM IRON AND STEEL COMPANY LTD.-MP M/S.RAKESH KU.SARANGI

WP(C)/25576/2019

132 17294/2019 GM IRON AND STEEL COMPANY LTD.-MP M/S.RAKESH KU.SARANGI

WP(C)/25576/2019

133 17295/2019 M/S.CRACKERS INDIA (ALLOYS) LTD.-MP M/S.BIBEKANANDA BHUYAN

WP(C)/16499/2019

134 17298/2019 GOKUL SAHOO-MP PRASANTA KUMAR NANDA

WP(C)/25583/2019

135 17299/2019 TATA STEEL BSL LTD-MP SUDARSHAN NANDA

WP(C)/25587/2019

136 17300/2019 TATA STEEL BSL LTD-MP SUDARSHAN NANDA

WP(C)/25587/2019

137 17301/2019 ROHIT BADAIK-MP PRASANTA KUMAR NANDA

WP(C)/25589/2019

138 17302/2019 SIMA DUNGDUNG-MP PRASANTA KUMAR NANDA

WP(C)/25597/2019

139 17303/2019 JAGADISH BARIK-MP M/S.N.C.PATI

WP(C)/8239/2018

140 17304/2019 RENUBALA GOUR-MP M.PRATAP@PRATAP KUMAR MOHAPATRA

WP(C)/25610/2019

141 17305/2019 KUNI BEHERA-MP M.PRATAP@PRATAP KUMAR MOHAPATRA

WP(C)/25612/2019

142 17306/2019 M/S.KESORAM INDUSTRIES LTD-MP M/S.C.R.DAS

WP(C)/2654/2019

143 17308/2019 M/S.MINERAL TRADING SYNDICATE A PARTNERSHIP FIRM-MPM/S.BIGYAN KUMAR SHARMA

WP(C)/25314/2019

144 17309/2019 JANPATH KHURDA MINI TRANSPORT OWNERS ASSOCIATION-MPJAGJIT PANDA

WP(C)/25614/2019

145 245/2019 MINATI GOCHHI-MP

MATA/172/2017

146 513/2019 SUSANTA KU.BEHERA-MP

RPFAM/89/2018

147 1025/2019 LAXMIKANTA BADAMALI-MP M/S.S.P.MISHRA

RSA/470/2007

148 1026/2019 BASANTI DEHURY@NAIK-MP

RSA/336/2012

149 1269/2019 FELIX KERKETTA-MP

BLAPL/9618/2017

150 1270/2019 ANANDA KUMAR NAIK-MP

BLAPL/6156/2019

151 1479/2019 BHAGABAN CHANDRA NAYAK-MP

CMP/1236/2019

152 2136/2019 JAYANTA KUMAR NANDI-MP BIJAYA KUMAR BEHERA 1
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ABLAPL/16740/2019

153 2137/2019 PRIYA RANJAN@PRIYA RANJAN SAHOO-MP N/S. BHABANI SHANKAR MISHRA

ABLAPL/7344/2017

154 2138/2019 BICHITRA RANJAN SAHOO-MP

ABLAPL/16751/2019

155 2139/2019 BALUNKESWAR PR.SAMANTARAY@SETHI@BIPI-MP

ABLAPL/10432/2017

156 2140/2019 SK.JILANI-MP

ABLAPL/5005/2018

157 17235/2019 ORISSA COAL CHEM PVT. LTD.-MP

WP(C)/21344/2018

158 17251/2019 LAXMI NARAYAN BISWAL-MP

WP(C)/5542/2019

159 17266/2019 RASMI RANJAN DAS-MP

WP(C)/17847/2019

160 17269/2019 SANTOSH KUMAR PATTNAIK-MP PRAKASH K.MISHRA

WP(C)/18229/2019

161 17270/2019 M/S.SMART CHIP PVT.LTD.-MP PRAVAKAR BEHERA

WP(C)/4520/2019

162 17278/2019 PRANTSEN NAYAK-MP JITENDRA KUMAR DIGAL

WP(C)/5515/2010

163 17284/2019 SURYA PRAKASH ARTA BIDYADHAR MANGARAJ-MP

WP(C)/21580/2019

164 17289/2019 JAGADISH KU.THAKUR-MP TAPOBANTA BARIK

WP(C)/20989/2012

165 17290/2019 ORIPOL INDUSTRIES LIMITED-MP

WP(C)/3642/2019

166 17292/2019 K.PRADEEP KU.PRUSTY-MP

WP(C)/5914/2014

167 17296/2019 NARAYANA SAHOO-MP

WP(C)/24518/2019

168 17297/2019 NRUSINGHA PRASAD SAHOO-MP

WP(C)/24276/2019

169 17307/2019 SHREE BALAJI ENGICONS PVT.,LTD.-MP B.K.MOHANTY

WP(C)/9272/2018
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